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With this request, X would earnestly

demand of the Government to take

immediate action and see that the

institute starts again under a fearless

atmosphere so that students can attend to
their studies normally.

Thank you.

Now we take up Discussion on the
Ministry of Tourism and Civil Aviation.
Mr. Sibte Razi.

DISCUSSION ON THE WORKING OF
THE MESISTRY OF TOURISM  AND

CIVIL AVIATION
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“In the younger, it is a part of

education. 'n the elder, it is a part
of experience.”
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Tourism and Civil Aviation
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I quote:

"Tourism, both domestic and international,
has rapidly won considerable recognition as
an activity generating a number of social and
economic benefits like promotion of national
integration and international understanding,
creation of employment opportunities,
removal of regional imbalances, augmenta-
tion of foreign exchange earnings, thus
redressing the balance of payments situation,
etc. It is significant that many of these
beneficial ~aspects of domestic and
international tourism have special relevance
to the socio-economic scene in India as
emerging in the Sixth Plan period. Tourism
also tends to give support to local handicrafts
and cultural activities, both in urban and
rural areas. Expenditure to tourists has a
multiplier effect and also generates
considerable tax revenue for Government,
both in the Central and State sectors. It is
also relevant that the various multi-faceted
socio-economic benefits of tourism are
achieved with a relatively low level of
investment."
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A&y oTR T T AT AT TE GO § WK
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& 79 foqr & 1| wofey @ N
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"Government should formulate a
tourist promotion policy and bring it
forward as a Resolution so that the
policy in this behalf is put on a stable
and assured basis."

And the Government replied like this:

"The national policy on tourism has
already been laid dov?n from time to
time in successive plans which provide
a clear framework for implementation
at all levels. In this connection it has to
be borne in mind that tourism is a fast
changing activity and Government hai
to keep its options open to adjust its
policies and programmes according to
the changing needs of international
tourism."

AfFT gad aavE 99 aw7 & R
q graiegg aFedl #1 99 FWA A
AT W IFIA A AT FAI~

"The objective of the tourism policy
of the Central Government is
promotion of international tourism and

to earn as much foreign exchange for
the country as possible."

ATime bell rings) Ido notknow what
time has been allotted to me.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): Two hours have been given
to your party, and there are six to seven
speakers.
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SHRI SYED SIBTEY RAZI: Some more

time should be given because I am initiating
the discussion.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): T have already given you 25
minutes.

SHRI SYED SIBTEY RAZI: At least some
more time, Sir.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): You will cut Into your Members'
time. That is all.

SHRI SYED SIBTEY RAZI; You are short
of time.

THE VICE-CHAIRMAN (DR. RAFIQ
ZAKARIA): No no, I am not short of time.

SHRIMATI ROD A MISTRY: He has
prepared well, Sir. Let him speak.

SHRI SYED SIBTEY RAZI: I quote:

"This is in context of the continuing
difficulty which the coimtry has been facing
in regard to balance of payments which, as
we are all aware, has got extremely
accentuated in recent times. The tourism
industry is viewed by the Central
(jovemment as an export promotion effort."

% (T N gEWE FAL W 67 AE
#ARET 7 g1 G%T W IqT TR~
"That a formal formulation of the tourism
policy laying down the basic approach to
the promotion of tourism in the country
would not only reinvigorate the tourism
promotion effort but would also provide a

clear framework for implementation at all
levels."

AW $EA T WHES 98 9T F W G99
# uw fere ofedr gy efom &
R GHR, @O A F A A
wifgq | TR & I § WO FPY
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Tafaw & woeT 4| F1 TEE @ FET
g Afe o aE ST AR
fE ag ot gurt wrAq fafaer e
A WY grewr Swy Ay A4y 4Y a7 www A
¢ % ad fog ST qEToReETE AT F
HifF wrsr ag 99 wedifeefem 0w § 1
Tt agt T ZfoRE T oagw S
dar g AT TET a1 g & {5 ag
fergeem & T gr-aTTy TR W 4
W e ¥ qded gy of 8 W
are a1 faww wdw e F F 0
T 39 fr #8076 0T W 77 TG
a1 Tq fawfaer & s & 1 weifow
# mr § 7 W aF A B
91 F1 qa1 TATIEA FrT @ | gredl
arA tz qEr AT ¥ q@ry § g ag g
a@q fa g  qdT 41 feafa o o
T g9 3 | TE A7 fopswa
EUTL HaTaq %1 T & grar & & FE
f Sy f e fady Sae 3w 71 waTa-
AT § wtfue fan & ar ol garsmT o
I A T § fr @ W F I
UF T v T 7 a8 g% W
w=e! faRelt qar g o wF A @
qiEw W ATWifa g1 5% W S0ET
qEr g AW AT AR AT AR 1 X
Fgn WM & e o amnfas
mﬂ&gﬁ; modern tourism is

a way of new colonialism.

L1e O+ S I CO
iy @ o7 =T &= g R A
AV qT qg 4 ww @At g fE ae
FTEF £21T FeA7 WYL FET 217 FrEeA
T aTH &Y 7 AG WY FEAT @A
gyt wY & wverfaw @ W afew gt
& St fawer some & & & Ao @
2 o gafag greedt T q@ @
IT St FY A wter faear afgd o
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WIT UF 9o St 7 SR 337 A9
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TAAT A1ZeH TATA ' CF F AN FLAT
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Ty R § e fw am o
§ % awere Iwear &, o § qw
TG F7, TF T ¥ A AW A
¥ fd wra ¥ gEt wAwt ¥ ar@ &
fafas st % o7 & oman § Wi afz
Y #t wrqw gt & fo o avew
TqTF A AT 3 T WU WA T 8,
W dEr qrEn @ wifE G9ds OF
TEUZA T AGAET AT § | AGAS &
TG AT AT OFA WX AGE
TFT T AT & | WL AT WA
¥ 9T 41 A9AS W0 A A WeT
AR & F9aT § ag aaAs 797 g €,
TG AFTHA, TET AATHRS, AT FA F1 TF
TEgE WA W . . (Tmaam)
T et Awg } fir T R wwAS
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qe AT wETH —AT & AR @ AW
F1 A §" sgohs dur f @9 gy
¥ woN T, T GEET @ grE,
‘ot wrfmgt F &7 & = faww, w9, q7
T, wr.aat WA W ArET qeedr
g€ ageia ¥ gAY #21 F1 2 wen g
A = F Aw @w F FAUTEY
AT, 78S & wAvfore 91 w1 foray
# 3w A o o R FraEw@
O WY q@ THTAATE ¥ 2@ fam
HAGITENT A FFT & XA awaErai
o7 HYT Y 1A FF WET 0F FARAT &7
afrardt soar §, 99 woF & Agd A
1, I THTAATS #1 afwar ura fog @ 2,
T THE! AT WA AEA CNTEH
qg @t 21 7E1 &, wrderdriEer femédz
F1 39 ACE @A qaeAg AT AIMRU |
arm AT ¥ =T jE A1 A oF 1T w7
AT TT (egaE)

ITHRTYA (Yo TEF FAHOQT):
FOET TTAET F4 Ao

SHRI SYED SIBTE RAZI: This is
not in my power. I think you are
more competent than myself. My

suggestion is this, e oS RT
FWTERE, UF w991 T4, Tw
o981 da" WIREawE  (TaEEs
91 zfee ferddz # g arfen i
3% ARa ¥ ¥ Fgw wEw fF s
A AN F AT q AT AW WY
@ § 5 v wdenfase feadiiz s
zfow feurddiz & Wiz w=er qeww
g g Tear & i 75 Wi 77
F AT, 37 7% & fowey wAy o7 qEw
ZOT HIgd T 9AF & TATGAT  ¥T
frft g€ g &Y aTw qEg & g
GRATASA FIRHE ¥ TG & QoW
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Sir, I will just quote from the Report of the
Commission of Enquiry by Shri Jagdish
Chandra, District and Sessions Judge, Delhi,
regarding "The most unfortunate and grim
tragedy inside Qutab Tower on 4th
December, 1981."

"This cruel and heart-rendering tragedy
inside the Qutab Tower which took place on
4th December, 1981 is the first of its kind
for this Tower and is not likely to occur
again, but in order to ensure the non-
recurrence of such like and other dangerous
happenings, it is necessary that the officers
of the Archaeological Department who are
entrusted with the duty of manage; ment
and maintenance of such monuments, are
possessed of the ever developing latest and
most modern technique prevalent in the
world foi- tho upkeep and the main-
"tenance of the monuments as also in
respect of the incidental facilities needed
for the monuments so as to attract the
tourists with a full sense of comfort,
convenience, facility, security and safety.
The D.E.S.U. should also seek to learn from
the countries where during the last so many
years  electricity has never failed
proverbially even for a minute. Learning of
good things from whatever source is always
a treasure of gratification and this dictum
should never be lost sight of by anyone
including the afore- ' aald departments
concerned."
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A SHRI N. P. CHENGALRAYA NAIDU
(Andhra Pradesh): Mr. Vice-Chairman, Sir, 1
rise to congratulate Shri A. P. Sharma, his
colleague, the Minister of State, and also the
Heads of Air India, the Indian Airlines and
the Department of Tourism. They have done
very well during 1981-82 compared to 1979-
80 and 1980-81. Mr. A. P. Sharma himself is
a labour leader and he knows how to handle
his subordinate people in Air India or Indian
Airlines or the Tourism Department. That is
why he is successful and there are no strikes
for the last two years which could be worth
saying. So, I congratulate him for the way in
which he is conducting himself with the
employees.

To;m o~ N Nis-Ae= -4t -HLMm

Sir, I have travelled in Air India and in the
PANAM. The services in Air India are
excellent when compared to the

PANAM: Sir, the
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PANAM is an American concern. And they
used to run very well. But they have incurred
so much losses that they had to sell their ofRce
building, their hotels and everything. But,
here, in our Air India they are earning profits.
Sir, in regard to profits, in 1979-80, it was
minus Rs. 15.09 crores, it was minus Rs. 21.30
crores in 1980-81. And in 1981-82, it is Rs.
6.52 crores. And they are expected to earn Rs.
10 crores. So, Sir, they are improving.
Previously, they have not done well. The loss
continued in 1980-81. And now they are
improving and they are getting a good profit.
So, getting good profit is a good sign. It is a
healthy sign. If there is a loss, it is not a
healthy sign. Now, there is a great deal of
improvement in the position of carrying
passengers also. From 1979-80 and 1980-81 it
has increased to 1.63 million passengers. So,
Sir, there is increase in passenger traffic and
also in profits. But there are some complaints
also. In Bombay, Sir, we have seen that when
they filled up the fuel tanks there was water in
it. How has it happened? There are 99 per cent
good workers in the organisation. But there
may be one or two per cent lazy people or bad
people also. Due to the presence of these one
or two per cent bad people, 98 or 99 per cent
good people also get a bad name. So, the
chiefs of these airlines and other senior
officers who work there must see that such
things do not happen. Otherwise, they too will
be responsible if they do not pull up the bad
elements and the entire organisation will get
a bad name.

Sir, in Indian Airlines also the
improvement is very good. They too are
getting profits. They have opened new lines
just as Air India has done. After Mr. A. P.
Sharma took over they have started more air
routes to other foreign countries. It is a very
good thing. Now I am told that they are going
to have a direct service to Canada also and
there is going to be a direct service to
Birmingham also.
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SHRI ARVIND GANESH KUL-KARNI
(Maharashtra): Are you planning a trip to
Hong Kong, the U.K., or the U.S.A.? This
time, Sir, I think Sharmaji is planning a trip
to Hong Kong or the U.S.A. or the UK. or
Toronto.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): All M.Ps. will be taken
and the papeu-s will report the news.

SHRI ARVIND GANESH KUL-KARNI:
Sir, two or three Boeings should be arranged
and their Minister is doing excellent work.

' SHRI N., .p. CHENGAIL.RAYA NAIDU: So
far as I was not lucky to go by Air India.
Perhaps, you people were lucky.

SHRI ARVIND GANESH KUL-KARNI:
You will be accommodated because you are
giving so many compliments to him.
Otherwise he would have been flabbergasted.

SHRI R. MOHANARANGAM (Tamil
Nadu): Mr. Vice-Chairman, Sir, our hon.
Member, Mr. Kulkarni was not provided a
free trip. Now by telling that Mr. A. P.
Sharma was a very good administrator, he
will also be accommodated,

SHRI ARVIND GANESH KULKARNI:
No, I do not want. I have travelled abroad
enough. (Interruptions) .

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): You do not know Mr.
Kulkarni. He does not want a free ticket. He
wants to be a Director.

SHRI N. P. CHENGALRAYA NAIDU;
When there is good work, We must
appreciate good work. When there is bad
work, we must condemn bad work.
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SHRI ARVIND GANESH KULKARNI:
You cannot condemn anything by being in
that party.

SHRI N. P. CHENGALRAYA NAIDU:
By complimenting the Minister I am
appreciating the heads of departments in Air
India and Indian Airlines.

SHRI ARVIND
KARNI:  Your
of the Ganga-jal. You do mnot bother

GANESH KUL

Minister is a replica

about it.

SHRI N. P. CHENGALRAYA NAIDU: Sir,
in Air India and Indian Airlines they are taking
up new routes. By opening new routes their
income is also increasing. Now they have
introduced the Vayudoot service. Though this
Vayudoot is a separate organisation, but all the
old rotten planes, rejected by Indian Airlines, are
being given to them. Why should these rejected
planes be given to Vayudoot? It is done so that
they"” may say that Vayudoot is running in
heavy losses and they may wind it up at a later
stage. By giving them bad things, all rejected
planes from Indian Airlines and asking them to
show profits, is very difficult. So, I would
request the Minister to purchase good aircraft
which will consume less oil. Do not purchase
those aircraft which will consume more oil.
Purchase good planes which consume less oil so
that Vayudoot is also able to give some ' profit. I
am glad, Sir, that they are going to expand to so
many places in all the States. It is a very good
sign. We want these connecting flights also.
There are no connecting flights to some
important places. From ' district headquarters
tliere must be some connecting flights to State
headquarters and from the State headquarters to
the country's capital. A connecting flight is more
important for the passengers.
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Now, I come to Air India. They are opening
new routes and when they do so, they should
see that a South Indian coming from New York
is able to get a connecting flight from here so
that he does not get stranded , in Delhi or in
Bombay. Similarly, a North Indian does not get
stranded and is able to get the connecting
flight. This must be kept in mind while
programming new routes.

About services to passengers, I have no
complaint against the stafE of Air s. India. They
attend to the passengers m'very well; the air-
hostesses and other staff at the booking counters
attend to the passengers very well. But if one
has to go to book a ticket, one has to wait for
half an hour at the counter. For this I don't mean
to blame the staff at the counter. I am blaming
the Minister for not providing enough staff at
the counter, for not opening more number of
counters so that passengers do not have to wait
for half an hour to book a ticket. In this way,
much of inconvenience to passengers can be
avoided.

Another important point is, in Bombay we
used to have domestic flights as well as
international flights at the airport but
domestic flight has been separated and the
airport for domestic flights is 3-4 miles away
from the foreign flights airport, with the result
that passengers wanting to go from one
airport to the other, have to spend lot of
money on taxis. In America, free transport is
provided for international flight passengers
going to domestic flight airport and also from
domestic flight airport to international airport.
These taxis are charging exorbitant rates and I
am told even Rs. 100 are collected from the
passengers wanting to go fi-om international
airport to domestic airport. These things must
be ayoided and you must provide free buses.
You are providing free transport from
domestic airport to Centaur Hotel. Why can't
you provide free bus service from one airport
to the other?
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Same will be the position in Delhi also after
we have a separate airport for international
flights. People will suffer here also. So at
such places you must provide free transport
to the passengers.

Then, in Air India we do not have students
concession. In foreign countries, students get
concessions on flights. They have only to
provide a certificate from the college or the
school where they study. Many Indian
students who are to go to meet their grand
parents abroad or those who are abroad want
to come to India during summer vacations to
meet their parents here, should get students
concession if they travel by Air India and we
must introduce this system in Air India.

The Indian Airlines is opening more routes.
This is a good thing. In the beginning, you
had run-ways for Boeing aircraft. When the
Air Buses came, you strengthened the airports
and you also increased the length of the
runways. Now, in many places, where the
Dakotas or other smaller planes are operating,
you are not increasing the length of the
runways. Take, for instance, Tirupati. This is
a very important place. In Tirupati, the land
was given free by the Government of Andhra
Pradesh. The Tirupati Temple authorities also
gave lot of money for this purpose. When
they have done so much, why don't you
introduce a Boeing service from Bombay to
Madras via Tirupati- Unless you do this, you
cannot increase the tourist traffic. From
Madras, you should have a Boeing service to
Bombay or Hyderabad via Tirupati. You
should also increase the lengSi of the runway.
At present, there is one service, an Avro
service, which leaves in the morning for
Madas; it is all right. On return, that plane
goes to Cochin and comes back. If it is
delayed, it would not stop at Tirupati. It
overflies Tirupati. Sir, Tirupati is an important
place. Passengers have to cover a distance of
about ten miles from the town to the
airport. And
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this plane goes away. They say, this is
because, there is no night landing
facility. Hence, you should provide night
landing facility at Tirupati. Otherwise, it
will be very difficult. When you are
opening new routes, I would like to
suggest that you should start a service
from Mysore. At present, there is no
service between Bangalore and Mysore.
You should start a service from Mysore
and this should connect Bangalore,
Tirupati and Vijayawada. If such a
service is introduced, passengers from
Bangalore can go straight to Tirupati. If
such a service is introduced, this will also
link Madras and Vijayawada and
Tirupati and Vijayawada. I would
suggest that this sector should be
connected. I hope, this will be looked
into by the hon. Minister.

Sir, the food in the Indian Airlines is
still to be improved. This has improved a
little. But there 1is still room for
improvement. Otherwise, the passengers
will be inconvenienced with bad food.

Now, I would like to say something
about parking charges in airports. You
have got a place for parking cars in all
these airports. Wlien the cars are parked
in that place, one rupee is collected as
parking charges. Nobody is complaining
about it. But in Bangalore, when you
enter the airport or when you leave the
airport, you should pay one rupee, T
cannot understand this. Why should we
pay anything when we are entering or
leaving the airport? When we complain
about Ihis, they say, you should get a
token from them that we are not parking
and that we are only alighting the
passengers. I cannot understand this. I
have complained about this previously.
There, the airport officers and the
contractors are in league. Otherwise, this
cannot take place. The hon. Minister
cannot close his eyes. The Chairman or
the Managing Director of the Indian Air-
lines cannot close their eyes. Why should
we pay when we just enter
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the airport or leave the airport? You can
collect parking charges when cars are parked
in the airports. But why ~* should We be
asked to pay when we just enter or leave the
airports in our cars? This should be
attended to.

In regard to the hotels, we are not
complaining about the five-star and four-star
hotels. These hotels should ' be there.
Otherwise, foreigners will not come and stay
in our country. I would like to suggest that
you should j also construct three-star and
two-star hotels. If you do not encourage * the
construction of such hotels, the " middle-
class people who come from foreign
countries and also our own people who travel
within the country will be put to difficulties
as they cannot afford to pay so much money,
to stay in five-star and four-star hotels. When
we ask this question, why should we not
construct three-star and two-star hotels, they
say it is impossible to pay such a huge
interest on construction of these hotels. The
five-star hotel people can afford to pay that
huge interest and charge more money. But
the two-star and three-star hotels, because
they charge less, cannot afford to pay so
much "* interest and take loans and construct
the hotels. I appeal to the Minister, in the
interest of tourism and in the interests of the
Indian people who travel in India, to charge
subsidised interest or less interest for those
hotels. Unless you do this, new people will
not come and construct hotels.

I also request the Minister to introduce the
student concession during -* holidays on the
Indian Airlines so that they may go and see
new places, visit new universities, study
there during holidays and see important
tourist places.

1

r also want the Minister to take special
interest in the Vayudoot. He should
purchase new planes and all the district
headquarters and all important places
should be connected very soon.  They
are going so slow
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that I do not think in another ten years, they
will be able to introduce Vayudoot service to
all important places. They must go quite
faster, take World Bank loan, purchase more
planes, introduce this service to all the
district headquarters and important places.

Finally, Sir, there are important places like
the hill stations and other places where they
cannot lay these runways. So in such places, I
request the hon. Minister to introduce heli-\
copter service, just as in other countries, so that
the helicopter service may be also useful in such
places.

Thank you very much.

THE VICE-CHAIRMAN (SHRI R.
BAMAKRISHNAN): Are you .speaking in
Malayalam?

*SHRI O. J. JOSEPH (Kerala): Yes, Sir. It
was mentioned here that the objective of
tourism is to attract foreign tourists, earn
foreign exchange and also to develop modern
tourism on the model of foreign tourism. But
in my view if we develop our tourism on a
foreign pattern it would certainly not help
develop unity and integration of the country.
Therefore, the objective of our policy should
be such as to enable the people of this
country to come together and to understand
each other. On the other hand if the purpose
of our tourism is to encourage foreign liquor
and the resultant flesh trade, if the five star
and three star hotels are only to subserve that
objective, then I have to regretfully state that
this is not in keeping with the culture and
tradition of this country. -If our objective is
only to earn some foreign exchange through
any means, then we may be successful in
achieving that objective. But certainly that is
not our culture and tradition and therefore
that should not be so. Therefore,

*English translation of the original speech
delivered in Malayalam.
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when we consider the development 01
tourism that should also take into account the
unity and integration and also the
development of the country. This is what I
have to say by way of introduction.

Sir, here ~ would like to ask one thing.
How many rooms in our five star and three
star hotels are being utilised by the tourists.
Actually what is happening? Most of these
rooms have become the play grounds of the
top executives of the capitalist companies,
black marketeers and others. Foreign tourists
are generally putting up with ordinary hotels
or just roaming about here and there.
Therefore, the five star and three star hotels
are constructed for the purpose of converting
black money into white money.

Sir, how many committees were appointed
and have gone into the working of this
Tourism Department during the past so many
years? Have you implemented any of the
recommendations of those Committees? You
have not implemented any of them. It was
recommended that there should be internal
audit. Have you implemented? It was also
demanded that the appointments in this
department Kshould be made in accordance
with the agreements with Unions and there
should not be any favouritism. But actually
what has happened is that this Department
hag become a centre of all kinds of
racketeering where convenient berths are
found for the favourites of vested interests.
Therefore, I would demand that this practice
should be done away with. The employees of
this department are not getting proper
treatment. What is most painful is that there
are some Directors and Officials who are cor-
nering all the foreign liquors meant for the
foreign tourists which are not available to
private citizens, and are misusing it by
passing it on to their own favourites and
private traders. I want to bring to the notice of
the hon'ble Minister that some officials at
places like Kovalam are not living
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[Shri O. J. Joseph] in bungalows allotted
to them, but are living with their families in
hotel rooms meant for foreign tourists. Not
only that, there have been instances of
attempts of rapes on foreign tourists in many
tourist centres and this tourism business is
gradually deteriorating into an arrangement
for misguiding the young men and women of
this country into immoral activities. This
attitude of earning some foreign exchange
somehow or other should change.

Another thing I want to mention is about
the air services. What I fail to understand
about the au: service is that why people
belonging to the North Eastern region have to
come to Delhi for making a trip whether to
the western countries or the eastern countries
like Japan or Indonesia. That is the present
arrangement. The Calcutta airport is an
equally developed and important airport like
the Delhi airport or Bombay airport. But if
there are not arrangements for landing at this
airport for aeroplanes going to foreign
countries then this deficiency needs to be
remedied immediately. If one wants to go to
Trivan-drum one cannot get a direct flight.
One has to go to Bombay and then obtain a
boarding pass for further journey from there.
Why  should there be such faulty
arrangements? After so many years of
independence we are not yet in a position to
produce the requisite number of aircraft in our
country. That is why we are not able to
maintain  punctuality or supply aircraft
wherever they are needed. We talk about the
technical expertise for fighter aircraft. But we
are not able to produce passenger aircraft in
spite of our remarkable advancement in
technological know-how. We are still
depending on foreign countries for our
requirements of aircraft and spare parts.
Therefore, We must do something to get over
this shameful situation. Can this Department
do something in this direction?

Another thing T want to mention is aboMi
the over charging and virtual
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robberies committed by taxi men and __ others
on air passengers whetlier it is in the case of
foreign tourists or others. Therefore, I would
like to ask the department whether they can
make any arrangement for these people to travel
without fear and with a sense of security so that
they might be able to move about without the
fear of losing their life and properly? If only we
can make some arrangements for taxi service or
mini tourist service for the tourists under which
the officials of the Department can issue a slip
to the operators of this ~ service requiring them
to transport the passengers safely according to
their requirements we will be able to bring about
some improvement in the situation. Therefore,
there should be some improvement in the
transport facilities for air passengers whether
they are foreign tourists or others.

If the industries are to be set up and
developed there should be air services available
to such places. People concerned with such
industries cannot travel without the facility of
air travel. But such services are not made
available to certain places. I allege that it is due
to the undue pressure exerted by certain vested
interests that such services are not introduced to
certain places. That is why an airport could not
be set-up in Calicut all these years. Now on the
eve of the by-elections they have promised to
give an aerodrome to Calicut. I have still no
faith in this promise. It should not be merely an
election promise. The air services are not
running punctually. Often it has been my
experience—while travelling, that the services
are not punctual. I have not gone abroad. I am
talking about the internal service. Therefore, if
the services are to be improved we must be able
to produce our own aeroplanes. The present
arrangement is like that of a shuttle service. One
who travels jfrom Calcutta to some other place
has to get down at Bombay and then change the
plane at several points. That is the present
arrangement for air travel. We must
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put a stop to this arrangement. There-tore,
there should be more aeroplanes. There
should be more punctuality. The passengers
should be able to perform their journey at
reasonable charges. There should be catering
arrangement for the air passengers at
reasonable prices which the common people
can afford. As my predecessor mentioned
here those who go to visit Agra from the
South or Kanya Kumari from the North are
people belonging to middle class peasantry
travelling with their family. I am not speaking
about the high officials or those who go on
leave travel concession. These people must be
provided with some facilities for spending the
nights with reasonable comforts other than
the ones which this department has set up in
the name of Janata Hotels charging 35 or 40
rupees per day Then only we will be able to
develop tourism in the real sense which
would bring people belonging to different
regions nearer. This would also help children
and students to go and see places of historical
importance and thereby improve  their
knowledge and enlarge their vision. I,
therefore, humbly request that there should be
such an approach in this regard from the
Goverimient.

Thank you.

SHRI K. L. N. PRASAD (Andhra
Pradesh); Sir, let me at the outset take this
opportunity to compliment and congratulate
"lhe Ministry, the Ministers Mr. Sharma and
Mr. Khur-shed Alam Khan and the officials
for the good work they are doing.

Tourism is a vast subject, and friends have
already covered, and explained, about our
heritage, culture and also the facilities that we
have created at the tourism centres and
elsewhere, and, therefore, I would not like to
repeat what has been mentioned by other
friends.

Tourism is acquiring more and more
importance all over the world in almost all
the countries, Bui I must
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say that although there has been a
considerable improvement during the last few
years in our country, much more has to be
done in this direction. We have in this country
many places of interest which should be
really developed into worthwhile tourist
attractions. I am sure, the way the foreign
tourists are going all over the world, if only
we could make some tourist attractions and
provide all the conveniences like good roads,
hotels, communications and other things, we
can attract a much larger number of tourists. I
am sure, if the statistics show that we have
had 8 lakh foreign tourists last year, that is
not at all a number which we could be proud
of. This is a vast country. Our country's
population itself is 600 million or 700
million. There are lots of opportunities for
people to come and visit places in our
country. After all, in our country they do not
have to spend as much money as they have to
spend in Europe and other countries. So, in
this connection, I would only urge upon the
Ministry and others concerned to take up this
task with greater enthusiasm and see that
more and more facilities are created in
various places of tourist interest.

As a matter of fact, whatever facilities are
available today they are not being properly
publicised, and many people do not know
what facilities are available in most of our
places of tourist attraction. And some good
and effective publicity is still to be made in
this direction.

Sir, now, friends have already spoken
about the tariffs in the five-star hotels. Today
only five-star men can enter into, stay in the
five-star hotels. For others it is very difficult.
In this House, earlier, on some occasion. It
was said that these hotels are meant for the
foreign tourists. But what about the domestic
tourists? I would go a step further and say
that even for the foreign tourists, our present
tariffs in the five-star hotels are much more
expensive when compared
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[Shri K. L. N. Prasad] with some of the
hotels that are in the United States and other
countries. Take, for instance, here we have
the raj or the Oberai Intercontinental or the
Maurya. You cannot get a room for less than
Rs. 600 to Rs. 700 including taxes. Thanks to
this Ministry and also the Finance Ministry,
15 per cent tax has been abolished.

That is a great  relief. ~ But what about
these high tariffs? 1 can understand it if the
hotel industry is not doing well and,
therefore, they are increasing the rates. But
I can quote an example  to show how the
hotel industry is faring. A ten-rupee share of
a particular hotel company in our country is
quoted at about Rs. 80 or Rs. 90 in the
market. That only indicates the quantum
of profit that these hotels are making at the
expense of domestic and foreign
tourists which, in my opinion, should be con-
trolled.  After all, the Government is there.
You fix the prices; you are permitting
them to increase the tariffs. On what basis?
On  what grounds? there should be sufficient
reasons for it. And today, as I said, the five-
star people go there. The top officials of the
Government or the top officials of the
corporations or the industrialists or the big
traders or exporters may be able to go and stay
there. But what about the middle class
people if they want to go for some reason or
the other, either to attend a v/edding or to meet
some friends or on some vacation? And
even the so-called executives, if they have
to go on their own, can they afford to stay in
any one of these hotels even for a day? And
this tariff of Rs. 700 is without even a cup of
coffee.  Even that is extra. A bottle of
soda is sold for Rs 7 or Rs. 8; a cup of coffee
is sold for eight rupees; and a glass of fruit
juice is sold for sixteen rupees.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): The bathroom soap is
free.

SHRI K. L. N. PRASAD: So this is a
m»Y%ter which we should not laugh avnj Or
take lightly. All right, you
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, may say that these hotels are only meant for
the foreigners. But what about the domestic
tourists? Take the statistics today. How many
domestic people, our own people who are
working m the Government and in companies,
are staying in these hotels? What is the
percentage of occupation in xnese hotels by our
own people, and what is the peixentage of
occupation by foreign tourists? You, can take
statistics and get convinced. To tell you very
frankly” if I have to stay in a hotel in Bombay
or Calcutta or Delhi, I cannot afford it on my
own. Either you should stay on Government
account or on company's account Or on black
money account. You should have one of these
accounts. Otherwise it is impossible to stay in
these hotels. It is so even in places of
pilgrimage. The other day I had bpwn to Shirdi.
There is a Government hotel there but rented out
to a private contractor. We stayed there io,r
about three hours. Naturally when we go there
we need a room for some time. Then we go and
have "darshan" and return. I stayed for three or
four hours and I had to pay about Rs. 160 for it.
These are the state of affairs prevailing in our -
country today. Where are we heading for? What
are we doing about it? I am not criticising. I am
only appealing. My intention is not to criticise;
it is only to bring these matters to the notice of
the House and also the Government, to see that
some remedial measures are taken in . this
direction. As I have already said, the big
companies like the multinationals are going in
for the hotel industry. Why? Because there is
money in it. Of course, no businessman would
go into a venture where there is no money. But
there should be a limjt—a 10 per cent return or a

15 per cent return or something like that.
Today the ITC is going into it in a big way.
The Oberois are going in a big way. And I
welcome that. But at the same time the
Government should impose some restrictions
on the tariff.
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We do not want five-star treatment. It is
enough if there is one room and a clear
bathroom.  We do not want a health club.
We do not want a swimming pool. We do
not want some of the other facilities that are
there. All right, let them be enjoyed by the
foreign tourists. But the minimum facilities,
the minimum living conditions must be
provided at a reasonable rate. At one timg
Madras was supposed to be the cheapest place
in this country. I hope my friend, Mr.
Ramakrishnan, also will agree with me.
Even there this disease of tariffs has spread.
We used to get for Rs. 100 in Woodlands Hotel
a Dbeautiful cottage, fully airconditioned, a
bedroom, a sitting room, etc. Now, because 5-
star hotels havg come up in Madras also and
they are charging Rs. 350, these people have
also increased their tariff to Rs. 200 per
cottage. Is there any justification? In my
opinion there is absolutely no justification for
this.  Yet, that is the way things are done for
earning profits. I am not sorry that
somebody is enjoying profits. But they
should be reasonable. The facilities should
be within the reach of the people. If you
want to develop tourism, if you want more
and more people from within the country
and outside to come and utilise these facilities,
go and visit places, they should be enabled to
enjoy these conveniences at a reasonable price,
at a price that people can afford, 1 do not
want to go into greater details of this aspect.

I would only like to say—I come from
Andhra—there is Araku Valley, a 'fine place,
just about 60,70 miles from Vizag. I had
heard about it when I was a small child. The
facilities there have not improved at all.. The
facilities that are available there need to be
improved very much. It is a very fine place.
People can go around with little expenditure.
It is also a place like Ooty or Kulu or
Kodaikanal etc. Therefore, Sir, this is one
aspect about private people charging high
tariffs.
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With due respect and humility 1 would like
to ask the honourable Minister about ITDC,
an organisation set up by the Government. It
is expected to serve the people of this country
on a no-profit-no-loss basis, or even if they
want to rnake profit, they may, but a
reasonable profit. | am not objecting to that. I
am not suggesting that you should run a
charitable service. But ITDC hotels like
Ashoka are also increasing their tariffs just
like any other private hotel. If you view it
from a commercial angles, yes, what they are
doing is right; but if you view jt from the
point of view of promotion of tourism, it is
not correct. So, Government has to take a
view in this regard.

Then, much has been said about the Airports
Authority, the functioning of the Airlines. We
have (1) Air India and (2) Indian Airlines. Air
India is an international airline and 1 am really
proud to say that it is one of the finest
organisations that our public sector has in this
country. There is no doubt about it. When you
talk of improvement, of course, there is a lot that
has to be improved there also . While their in-
flight service is excellent, their ground-service is
lousy. I myself went to the Air India Office in
Delhi in the National capital. Even by mistake
you don't see a smile on the faccg of the people
sitting there—smile is the first and the foremost
thing that any passenger would expect from
them. I am only saying this because some
corrective measures should be taken. I am not
making this point as a complaint. You go to any
other airline. You go to British Airways or some
other airline. I have been there. It has been my
experience. The way we are treated there in their
offices—the ground-service—is different from
what we ex' perience in our Airlines. While I
appreciate and say that our in-flight ; service is
excellent, I am unable to pay the same
compliment to the ground-service. Many
improvement's
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lot of improvements—have to take place.
People should be trained to extend courtesy to
passengers who are their masters. One day |
went there, as a Member of Parliament, and wait-
ed there for about 30 to 35 minutei. In the end, in
disgust I cams out. Then I caught hold of a friend
of mine and got the thing done in just in a fev/
minutes. I am only mentioning this as an
instance ~ How many common people have
friends in Air India and how many of them can
reach them? The Air India, as it stands, is
a prestigeous organisation among all our
public undertakings. ~ What profit it makes or
what investment it has made is a different
question because it is not entirely in their hands.
Air India is appreciated world-wide  All I can
say is that it is one of the few finest airlines in
the world.  Therefore, if there is any lapse in
their . ground service I am sure it could be

rectified. It is not a difficult matter. Only the
Management should take series of steps
quickly.

There was some criticism that Air India
was in red. Many of my friends in the
opposition are not here nOW, They would not
like Us to discuss what happened during
1977—80. We should not talk about that
period be-

- cause they were terribly busy settling their
quarrels between them.selves. They had no
time to look into these things which,
according to them, were minor things. We
leave out that period. Today thg position is
different. I am not praising anybody for the
sake of mere praising. It is not a question of
our Government or any other Government.
When we appoint executives We should
appoint suitable people who are competent
enough to manage the institutions entrusted to
them. What will happen if I am put in charge
of a steel mill? Only a steel expert who
knowg the subject thoroughly should be given
the authority to handle that unit. Likewi--e in
any commercial organisation like the Air
India too care should be taken to ap-
point the chief executives. Mr. Raghu Raj is
known for his competence, He
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i is a financial wizard. He is a gz-eat economist.
He is a person of proven competence. He has
been put at the top in the Air India. Earlier
Air India was in red. Now I am very happy to
know that Air India is no longer in red
andTias turned the corner. It is making good
profit. He is taking many steps to cut down
wasteful expenditure and to improve the ways
and means position. That is what is required
in a commercial organisation. It has to
compete witJi other airlines of the world. At
the same time it has to render services. It
cannot be in one way.

Now, I am sorry I cannot say the same about
the Indian Airlines. At least my experience
has been like that. Itis a domestic aiiline.
But people expect thg minimum comforts.
What is the increase in the tariff in the last two
years? Is it 60 per cent or 70 per cent or 80 per
cent-1 do not know.  Two years back I paid
only Rs. 470/- for my journey from Hy-
derabad to Delhi. Today it is Rs. 857-/.
That is the position all over the world, not only
with Indian Airlines. While such an
increase has taken place in the tariff of
this domestic  airline, its performance is not
comparable. In Air India I can compare its
performance with any other international
airliae, and say whether it is good or bad.
But jn Indian  Airline you cannot compare
your service because it is a monopoly here.
What is the kind of service we get from the
Indian Airline? Whether it is ground service or
in-flight service, nothing much is there to be
said and the less said, the better. You
know the type of food they serve?

SHRI HAREKRUSHNA  MALLICK
(Orissa): Then you give it to the private
people. That is what you want?

SHRI K. L. N. PRASAD: When there are
twenty nationalised banks in the country, why
not have three or four airlines corporations in
the public sector itself? Why not?
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SHRI HAREKRUSHNA MALLICK: You
give it to the private people then.

" SHRI K. L. N. PRASAD; I know your
intentions. (Interruptions) 1 know your
intentions and I know what you want from
me and you will get it.

Now, Sir, what [ am saying is that if you want
to compare tiie performance of this organisation

with that of another, there must be
competition. Now, there are four General
Insurance  Corporations. Why? Do you

think that the Government is unwise in having
more corporations and not one like the LIC? At
least you can  compare the performance with
that , of another. Now, there are twenty
nationalised banks and you can compare the
performance of one with that of another and
you can see what their income is, what their
establishment expenditure is, what their over-
heads are and things like that and you can  do
something about improving their performance.
But here you cannot compare this with anything
else. Please tell me whether there is any way of
comparing and I will have no objection. What 1
am trying to say is that in spite of the increase in
the fuel cost, in spite of the increase in the
establishment charges, there is no justification
for the increase in the tariff to this extent.
That is what [ am trying to say. You take the
case of the percentage of increase in Air India.
It is linked with other international air lines and
yet their increase is not that much. But why is it
so much here?  And, in spite of that, yOu
have made 7 Crores of profit. You can make it
Rs. 14 crores if you increase the fare by fiv2
rupees per ticket. It is not diilicult. ~ After all,
you have to make a profit. You have to
economically run the administration and yOu
have to  economise on expenditure and you
have to avoid wasteful expenditure and you have
to improve your earnings and thereby you
make profits, and not just by merely increasing
the tariff. "E”is what I am trying to go?-
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SHRI HAREKRUSHNA MALLICK:
That is right.

SHRI K. L. N. PRASAD: Also, Sjr, while
on this subject, I have to mention another
thing and I do not know whether it strictly
comes within the purview of this Ministry. It
is about the security check. Sharmaji, with all
thg humility at my command, I would request
you to introduce automatic machines
immediately. It is already three or four years
since we have been talking about it. Why I
am saying this is because the security goes
On to the point of embarrassment.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr Minister, one day
you sliould come jn disguiio to see the
security check.

SHRI K. L. N. PRASAD: It is done by an
untrained person and it all depends on the
decency oF that person. Uneducated fellows
are kept there for security check. Now, how
do they do it? He will take your shaving kil,
for example, and he will see one by one all
the item” in the kit, he will see of what maike
is this, how it is made and sO on and this is
the kind of security check that is done. This
sort of security check or personal check, as I
said, goes on even to the point of
embarrassment  Anyway, this sort of
experience our Minister friends would not
have had because Ministers Rave the
privilege of walking in straightway while we
do not have that privilege. Probably, if we are
giiten that privilege, we would not have
talked about it here. (Time bell rings)

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): You have already
taken 23 minutes.

SHRI K. L. N. PRASAD: When it comes
to me, you ring thg "lell.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I am just doing my
duty by ringing the tell.

SHRI K. L. N. PRASAD: I am also doing
my duty.
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SHRI HAREKRUSHNA MALLICK; Sir,
he is making a good speech. He is a btitter
speaker and you should give hill I some more
time.

SHRI K. L. N. PRASAD: Well, my
friend,.,.

SHRI HAREKRUSHNA MALLICK:
Sir, let him speak because he speaks
rarely.

SHRI K. L. N. PRASAD: Well, my friend,
“when it comes to your turn, I will say. Now,
don't bother.

Sir, a.; far as the bilateral agreements are
concerned, I do not have much of a knowledge in
these matters. But I am told about it by some
friends. I understand that there is a reciprocal
arrangement with other countries or other airlines.
It is O. K. But, when you do not have these
reciprocal arrangements with some countries and
if you still allow those countries to operate here, [
mean, their airlines | and they thus take away your
trafiic, are you doing justice to our national
carrier? As all of you know, there is a cut-throat
competition in the field of international travel.
There are excursion fares 30-day tickets, fiO-day
tickets, 120-day tickets and sO on and I do not
know how many such types of tickets are there.
But there are some sectors whei'e you have full
fare advantage. That is known as high-yielding
traflic. That high-yielding traffic is available
where there is traffic between India and the Gulf.
Such traffic, I am told, is taken away by some
foreign airlines. Where we do not have reciprocal
arrangement, for whatever reason, we are not fly-
ing to those countries wherea? we are allowing
these airlines to land in our country and take
passengers from here even Gulf and European
countries. Is it to our advantage? I am only re-
questing the hon. Minister to enlighten -*Us on
that point.

Then, thereis also the chronic disease of
overbooking. Well, I am told, this is
prevaTeht in all the international airlines. It is
not only special to Air-India. But often we see
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Air-India's name in newspapers” saying that
37 passengers have been off-loaded, etc. etc.
This causes a lot of inconveniiince to
passengers who have got O.K. seats. They
may have their own programmes and appoint-
ments, and many of the people who are gofng
abroad have their business, and if they are
disappointed like this it will give a bad name
to our nation. Therefore, I would only suggest
how far you can reduce these complaints.
You can do over-booking in the commercial
interest upto a particular percentage. Why
should it happen so often? This is one
suggestion I have got to make.

Then, the Bombay and Delhi airports are
very congested. It is not possible for any
more flights to land there or take off from
there than what are being operated at present.
And, also, there is a demand to allow them to
operate to Calcutta. People from that region
also say that the Calcutta airport is neglected
and it should be revived. Why should it not be
done? At least in cases where you do not have
bilateral agreements with the airlines of other
countrie.3, where We are not going, why do
you allow them to go to Bombay? If you want
to oblige them for political reasons or
political consideration?, you can ask them to
go to Calcutta or some other airport where
thera ig no congestion. It is to our advantage.
So this is another suggestion [ am making.

Finally, coming to vayudoot services, it is
a very good idea. In this jet age, we require
feeder services to cover short dstances too.
But the progiess in this direction, I think, is
very slow. I am told about this service is
operating in Bihar. Why it was started only in
Bihar, Mr. Sharma will be able to explain. I
am not quarreling about it nor I am
complaining about it. But let this service be
QK-tended to other States also as early as
possible. Ouj- country is place ol distances.
From one town to another town if you have to
go a hundred or two hundred miles, we
need this
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facility. I am not a technical man to give any
technical advice in this regard. But I would
only like to suggest that AVRO planes are
not grwd. I am told there is a plane called
STOL, which does not require long runways
Therefore, 1 would suggest to the Gov-
ernment to examine this fnd s™e that these are
introduced in gl) the States. But while fixing
the tariff, please keep in mind that everybody
is not travelling on Government account or
company account. I won't Ijke to get re-
minder after reminder.

THE VICE-CHAIRMAN (SHRI R,
RAMAKRISHNAN): You have taken half an
hour,

SHRI K. L. N. PRASAD: I think your
time is not correct.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): The record is there.

SHRI K. L. N. PRASAD;There are some
more points. I will raise them at some other
time. I thank the Chair for allowing-me' this
much of time. I would only request the
Guvernment to take these suggestions in the
right spirit and to see that they are imple-
mented to the advantage of our nation.
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DR. RAFIQ zAK ARIA.

Mr Vv
Chairman, S

a after listening g M. Ma
ur, T am provoked to Say  many
things, but 1 will restrain myself,
because Mr, Mathur told me in confi-

dence {hat he considers Mr.

Sharn
to be 4 good 14

and successful Minister,

DR. RAFIQ ZAKARIA: No, no, but
he said;  "Unfortunately, Mr. Sharma
has become a prisoner in the hands Of
bureaucrats". I said to him, "Well, if you
feel like that, you should reaily say this."
He said: "No, no, I am in the
Opposition; I cannot say it". Why I am

his heart, Mr. Mathur likes to speak the
truth. Even if he does not want to speak

the House, a* least privately he is quite
frank about it. And that is v”rhat I
appreciate it because I agree with Mr.
Mat'aur that for the last two years, Mr.

himself as the Minister for Civil Aviation
and Tourism.  As there are not some
other Members of the Opposition
present today, otherwise the.y will
say: "What do we want from Mr.
Sharma?" The whole tendency is, damn a
Minister and you are a good
Member.

[ RAJYA SABHA ]

having myself been a Minister of Tourism
the State of Maharashtra, I know that the dem”d
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Praise a Minister and you have some-j thing to
get from him. I shall, therefore, confine myself
to facts. And the facts are really worth
mentioning because in the last two years when
Mr. Sharma took over this Ministry, the situation
was really depressing not only in India but as far
as civil aviation is concerned, throughout the
world. And that applies, as far as India is
concerned, even to tourism, because as a result
of the Soviet intervention in Afghanistan, a large
number of tourists who wanted to come from
Europe and America to India, j suddenly
cancelled their visits and we had a setback.

Now in this background, when you look at
the picture of what has been achieved ih the
laist two years', I I think Mr. Mathur and
others who spoke on this demand, will agree
with me that Mr. Sharma deserves, if not our
praise, at least our encouragement, so that he
may be able to do better.

What is the position aa far as, for -* instance,
the Indian Airlines is concerned? The aircraft
that we had on 31-3-80 were 15 Boeings and 6
Air Buses. Six more Boeings have been added,
making the total now to 21; and two Air Buses
have been added, making the total to 8. And as
far as the  programme for  1982-83 s
concerned, they propose to buy another 2
Air Buses and four Boeings. Hence our demand

for more facilities have been met and in p.
saying this here because; in the heart of systematic manner. I know,
Mr.
Minietry and with the Planning Commission—he
while he is speaking from the floor of did not succeed

despit” the  case

Sharma put, both with the Finance
-~ in the beginning because

in”

and Tourism is  always at a
low priority—there are so many other
Ministries or  production-

oriented Mmistrics whose claims are considered
first.
which never

This is a kind of  service Ministry
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receives the kind of priority that some of
Us want it to receive and then too for Mr.
Sharma to have achieved this much
ultimately is really commendable.

Then, Sir, as far a& Air-India is
concerned, I do 'not want TO  speak more
about it because many people have
already  congratulated .Mr. Sharma on
the tremendous achievement that Air India
has to its credit. At a time when almost all
the international airlines are in the red—
“the figures are there but since the time at
my disposal is short I do hot want -, to go
into them—it is indeed creditable that Air-
India, within a couple of years, has come out
of the red and has made a profit of about ten
crores of rupees. When Mr. Raghu Raj,
a banker, was brought in, people were
wondering why a bcinker has been
brought in. I think it was a correct decision
by the Government of India to have brought
him because he has show”i, by the
economics and other measures, under the
able direction of the Minister, shown what
could be. achieved.

Then there is the question of luxury tax
on hotels, 15 per cent or so, that was
levied by Mr. Venkataraman in his very
first Budget. Now my friend,™ Mr. Sibte
Razi, has already spoken about it.
Therefore, I do not want to take more time
of the House on it but, Sir, thisi tax was
unimaginatively imposed as a result of
which the tourist traffic was adversely
affected. It is not a question of whether
the hotels Were making more money or
not. The whole approach was distorted.
When we consider the question of this tax,
it was the foreign tourist traffic which
suddenly got affected because this tourist
traffic comes in package deals. They have
a particular budget and the moment
without any notice you Jacrease your
tarifT to such an extent, a large number of
cancellations start taking place. Mr.
Sharma knows about it. I know that he
fought right at the time when this tax was
being imposed. He did not succeed at
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first. He continued his fight and again it
is to his credit that this tax was
withdrawn. It might have resulted in
some lossi to the exchequer but I think in
the long run what we will achieve in
terms of increased tom-ist traffi.c wiU far
make up for whatever loss we might have
suffered.

Then there is this talk about five-star
hotels. Even Mr. Sibte Razi has said that
we do not want five-star hotels.  Again
this whole approach, to my mind, is
wrong. WQ v/ant more and more foreign
exchange; we vrant more and more
foreign tourists to come. Now how are
we interested in not giving them  what
they  want. When foreigners come here
we want them to spend more money.
Again, we should provide such
opportunities to these tourists that we are
able to earn more and more money and,
therefore, this talk of Janata hotels even
for foreign tourists was  absolutely mis-
placed. I can understand that as far as
domestic tourism is concerned, we should
encourage the one-star or two-star hotels
because in the interest of national
integration more communication between
people of one State and another is
necessary and to that extent if we can
provide cheaper facilitie.5 to tourists from
the different States, it is certainly
understandable and there, I think, the
example set by the Janata Government
needs to be followed here. But we
must make a clear distinction and,
therefore, Mr. GeoT'ge Fernande's phobia
of flve-star hotels has got to be buried.

There is another question. India is a
vast country and, as Mr. Mathur rightly
said, there are so many places still
unexplored. There are so many places
where foreign tourists can be attracted
and if we have to attract them we shall
have to see that such facilities are
provided for them on such a scale that
they come here and spend more alid more
money so that our foreign exchange
position can also to that extent be eased.
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Then, Sir, there is the question of the
various hotels that the ITDC is managing.
There, I would request Mr. Sharma to
look more seriously into their affainj.
Some of these hotels are doing
excellently; there is no doubt. But in
many of the hotels, as a result of the
wrong type of trade unionism that  has
come into play, things are not allright.
Mr. Sharma, being an old, expericticed
and celebrated trade unionist, should see
to it that these kinds of union
activities that have crippled many of the
ITDC hotels are not allowed and
something is done in this  regard GO
that the ITDC hotels also become models
of management.

Now I had promised you that I will not
take much time, but, since ray good
friend Mr. Khurshed Alam Khan is
specialislhg in tourism, I would like to tel
him that there is one aspect of our tourism
that has always troubled me; and that h the
step-motherly attitude that the Government
of India has given for years to the Ajanta-
EUora complex. The whole
concentration is on the Taj. Now the Taj is
our precious treasure which, I am afraid, as
a result of the Mathura Refinery, is going to
be in serious trouble; and desnite the fact
that we made a unanimous report about it
on the Air Pollution Bill. I do not think that
the Government has bothered to take anv
steps. As far as tourism is concerned, it is
our biggest foreign exchange earner in
tourism and therefore whatever is being
done is perfectly right. But, as far as the
Ajanta-Ellora complex is concerned, it can
attract as many tourists, if not more, as the
Taj, provided the idea is sold proaerly.
The whole approach, as far as the Aianta-
Ellora caves are concerned or the whole
comnleji  is concerned, is so unhelpful that
even when I was the Minister of Tourism in
Maharashtra, despite all the efforts that I
made, there was no response from
GoverHment of India. Do you “now that
the road from Aurangabad

[RAJYASABHA]
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I  to Ajanta is still *xiot properly main-I
tained? Do you know that it takes j  years
for even canteens and some land I of
accommodation to be provided near the
Ajanta-Ellora complex. Some money here
and there is given, but it is so niggardly, so
half-hearted. And, Sir, we, on behalf of the
Government Of Maharashtra, gave to the
Padian Airlines more than a crore of rupees
subsidy in petrol tax concessions, so that a
Boeing service eould be provided to
Aurangabad, which  could connect
Aurangabad not only wirh Bombay but also
with Delhi GO that the tourists coming to Delhi
and seeing Agra could also visit the Ajanta-
EUora caves. And what has  happened?
While formerly there was an Avro service
taking 44 passengers from Bombay to
Aurangabad  and back, Indian Airlines very
cleverly gave a Boeing service with 70—80
passengers and made that Boeing service stop
at two more places, covering Delhi, *
Jaipur, Udaipur, Aurangabad and
Bombay, with the result that, despite all the
efforts that were made on behalf of the
Government of Maharashtra to bring this
complex of Ajanta-Ellora nearer to those
tourists coming from various parts of the
_ world ahd for them, the number of
passengers was reduced from 44 to almost
20 or 30. I would appeal to both the Minister
of State and Mr. Sharma to eee that a concerted
effort is made so that this entire world of the
Indian  civilisation and culture which Ajanta
and Ellora provide, is OBPn to the world.
And here let me tell Mr. Sharma that when the
late Mr. Pomoidou, the then Prime Minister of
France who later became the President came to
India, he flr't visited aAid then he went to see
the Ellora and the Aianta CaveA  He was
asked. "which do you orefer, the Tai at
Agra Or the  Ajanta and the EUora Caves"?
And the reply he gave. Sir, is v/nrth
remembering. He said, "The Taj at Agra is a
beautiful exquisite piece of jewellery, but the
Ellora and the Ajanta Caves are the jewellers
shop." There is so muchin thenu-



301 Discussion on the [ 27 APRIL 1982 ] of the Ministry of 302

Working Touiism

But somehow or other no heed is paid I am
afraid, I hope my voice is not going to be a
voice in wilderness again and that
something in this regard will be done, a
special provision will be made not only as
far ag the development of these complexes
are concerned but also as far as providing of
better and more air-services and more
passenger facilities. There is a proposal for
broadgauging of the Manmad-Aurangabad
railway line. I saw Mr. P. C. Sethi the other
day. There also the provision is so niggardly
that somehow or other the sanctions k have
been given, plans have been started, but
'nothing is happening. It is taking years and
years.

Sir, with these few words, I would once
again congratulate Mr. Sharma on his
achievements, and I hope that he will not
rest on his cars. He is a grass-root
politician who knows how to get things
done, and I hope that next year he will be
able to show at least twice what he has
achieved in the last two years. Thank
you. Sir.

THE VICE-CHAIRMAN (SHRI B.
RAMAKRISHNAN): The Minister of k
State for Tourism ahd Civil Aviation, Shri
Khurshed Alam Khan.

SHRI HAREKRUSHNA MALLICK:
Sir, I have only one point.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Let him finish.

SHRI SHRIDHAR  WASUDEO
DHABE (Maharashtra): He is inter-
vening.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Not now. Dr.
Mallick; later.

SHRI KHURSHED ALAM KHAN:
Mr. Vice-Chairman, Sir, I must really
admit at the outset that the level of the
debate has been very interesting and very
high, and we muisc really congratulate all
those hon. Members who have
participated in the debate
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lor having made very valuable cOh I
tributions including the contribution by my
hon. friend sitting behind me Dr. Rafiq
Zakaria.

Sir, I know that the time at my disposal
is limited, and, therefore, I would not
find it possible to go into the details, and
I would briefly like to answer some of
the criticisms and some of the
suggestions made by the hon. Members
from both the sides.

Before I do that, I shall be failing in my
duty if I do not mention that India has
made tremendous progress, whatever we
may say, in tourism in the past ten years,
which is indicated from the fact "that in
1969, 2,44,724 foreign tourisbs came to
India while in 1981 the number went up
to 8,53,148. And this excludes the total
number of tourists who came from
Pakistan and Bangladesh. The number
was about 3 lakhs. And "this bas
happened. Sir, inspite of the fact that there
ia recession in the traffic-originating
countries, particularly in the EEC
countries where 10,7 milliota people are
unemployed which is about nine point
something percehtage of the work-force,
and you know that under these
circumstances travel is the first casualty.
And. therefore, the number has not
increased according to o\ir estimates that
we esitimated, at 15 per cent growth rate
annually. Another constraint was the
increase in the air fare every now and
then. Apart from this, we also know that
the disturbed conditions in some of the
neighbouring countries have caused
further discouragement to tourists coming
particularly overland. A little more than
eight per cent of the people were coming
overland through Iran and Afghanistan,
and that traffic has becft\ badlv aflPected
by the disturbances in Afghanistan and
Iran.

Sir, the promotional functions dt the
Department of Tourism are carried out by
our 18 offices located all over the world.
Besides, we have seven



303 Discussion on the

Working Tourism

[Shri Khurshed Alam Khan] tourist
promotion offices functioning abroad.
Apart from these, the six regional offices
which are part of this orgaiiisation are
doing very useful work in New York,
London, Geneva, Kuwait, Tokyo and
Sydney. With the help of these
organisations and the tourist organisation
in the country, I am sure it would be
possible for us to achieve the target of 1.7
million touriists in 1985. But the whole
problem is that Tourism lias not been
given due recognitio*n and importance
which it deserves because in the Sixth
Five Year Plan the budget that was made
out for Tourism was for about Rs. 75
crores and against this, only a sum of Rs.
30 crores was allocated. Naturally we had
to prune all our plane and schemes.

Sir, much has been said about the five-
star hotels. T would like to mention here
that the five-star hotels are not the only
hotels in this country. We have a mixed
bag of hotels, a mixed basket of hotels,
ranging from <Aie star to five stars.
Naturally we cannot force those who
want to stay in five-star hotels to stay in
two-star or three-star hotels. Therefore, it
is left to the choice of people as to which
type of hotel they want to stay in. Now
we quite admit that for the low budget
clasis tourists, there should be more low-
priced hotels. And that is the job
undertaken by the ITDC and the ITDC is
now constructing hotels in collaboration
and co-operation with the State
Govemmeftvts In various States. And
most of these States have already shown
interest and agreed lor construction of
these hotels according to The plan that the
ITDC has made out.

Now I shall try to answer some of the
critlclBms and suggestions that were
made by the various hon. Members. The
hon. Member who initiated the debate
went into the history of t<mrism and I
could not agree more with him that
tourism for National integratton is a very
important factor. And that is why we have
been paying
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special attention to it. I consider [>ersonally
that Fatehpur-Sikri is a place of pilgrimage
for national integration and that is why we
have taken Fatehpur-Sikri for special
develop-nuiet. The Department of Tourism
will spend about Rs. 35 lakhs o\i this
development, landscaping and providing
facilities for tourists in Fatehpur-Sikri. But
the State Governments will have to do their
part. Unfortunately so far the State
Governments have not been coming forward
and assisting the Central Department of
Tourism in the manner that we desire. But it
isi not that we are going to do. this only in
Fatehpur-Sikri. Brij-I bhoomi is another
very ijnportant place where we are going to
organise all kinds of facilities for the large
number of people who come to Brij-bhoomi
for pilgrimage every year. Similarly all
facilities will be provided to all the shrines
of the Buddhists which have been included
in the travel circuit. So we want to develop
these facilities in a balanced manner all over
the country, for all tourists, including
foreign "tourists.

Sir, the hon. Member wlio initiated the
debate spoke much about Luck-now. I
quite appreciate it. Of course, Lucknow
has got its own characteristics. It is a
place which has got its own culture.
Unfortunately the response from the State
Government has "ot been very
encouraging. But still we are going to
open a tourist office in Lucknow and my
senior colleague tells me that we must
also build a hotel there. We would
certainly ask the State Government to
come forward in a joint venture scheme
to have a hotel there.

Similarly, we consider the Youth
Hostels Scheme very important. We have
already 16 youth hostels all over fJhe
country and another 4 youth hostels are
going to be constructed in the eastern
region. In U.P. there is only one youth
hostel in Nainltal but I can assure the
honourable Member who initiated the
debate that the case
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of U.P. will be considered very favour-
ably for a second youth hostel but the
U»P. Government will have Ko decide
whether it will be located in Agra or in
Lucknow. Similarly, as regards sound
and light shows, the idea is that sound
and light shows should be provided in the
various States but it will depend on the
object or the subject which has to be
takAi for sound and light, because unless
the sound and light show is a success and
attracts more and more people, it will not
be very wise to spend about Rs. 50 lakhs
on this venture, otherwise, it may end up
in a fiasco.

Regarding monuments, no doubt, we
want that the upkeep and maintenance of
monuments should be as good as we
would like it to be. But the whole
problem is that monuments are under the
Archaeological Department vfhicth is part
of Education Ministry. We will certainly
pass On the suggestions to the Education
Ministry. I think the only solution to this
problem is that culture should be part of
Tourism Department and only then
would it be possible tjo acSiieve better
results in maintenance. (Initerrup-tions) I
am not pleading my case. I am just
making a statement of fact.

Then, Shri Shiva Chandra Jha made
quite a few suggestions and said nothing
had been done about {Kulu and Manali.
He is not present at the moment but |
would like him to know that at Kulu and
Manali we have got travellers' lodges an'd
fnere is an air service also. We are also
ensuring that a club is constructed there
so that people who go there, can enjoy the
facility. Dussehra festival is a special
occasion there and we  market,
aggressively market at the DusseSira
festival of Kulu and Manali. So I would
like to assure him that Kulu and Manali
will not be neglected in any way. He said
why the literature is printed and published
in English. Of course "the literature will
have to be printed and published in tSie
language from where people come. If we
print it only in Hindi, the
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tourists will be handicapped. Of course,
we are printing literature in Hindi.
Normally for tourism the four Or five
languages that are very important are
English, Spanish, Japanese, German and
French.

Then™ in t'ne backward areas special
incentives are given for construction of
hotels. T am sure people will take
advantage of these incentives and provide
more hotels in the backward areas. Shri
Naidu suggested about 3-star hotels for
tourists. As I just mentioned, ITDC has a
scheme and it is in touch with the various
State Governments for construction of 3-
star hotels...

SHRI SHRIDHAE  WASUDEO
DHABE: Are you intervening or are you
replying to the debate?

SHRI KHURSHED ALAM KHAN:
Intervening; I am replying to those points
which deal with tourism. ITDC have
allocated Rs. 5 crores and 30 lakhs for this
purpose and I am sur™ 3-star hotels will
come up in most of the places. As regards
Shri Joseph's complaint about Kerala, we
have not neglected Kerala. Kovalam is the
only show piece as far ag Kerala is
concerned in our beach resorts. There is
no Kovalam anywhere else. I teink the
hon. Member should not feel that Kerala
has not been given due share.

SHRI V. GOPALSAMY
Nadu): And Tamil Nadu?

(Tamil

SHRI KHURSHED ALAM KHAN:
Whatever we do, the State Government
there is not prepared to cooperate. We
have made so many offers. But the
response from the State Government is
not very encouraging.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I am fti the Chair.
Otherwise, I would have replied to that.

SHRI KHURSHED ALAM KHANr
You will have a chance when you come
down.
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[Shri Khurshed Alam Khan] Another
complaint is that fne various suggestions
made at the meetings of be consultative
committee are not taken into
consideration seriously. This is not a fact.
We do take all the suggestions into
consideia'.ion very seriously. All the
suggestions which are really acceptable
and ac’“hievable .are  favourably
considered.
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I do no. know how the misuse of five-
star hotels is done because five-star
hotels are patronised not only by
foreigners, but by a number of Indians
also.

SHRI HAREKRUSHNA MALLICK:
Who are they?

SHRI KHURSHED ALAM KHAN:
They are Indians, our own brothers and
sisters.

SHRI HAREKRUSHNA MALLICK:
Will the Government decide... (fn-f
erritptions).

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Please sit down.
You will get a minute later.

SHRI KHURSHED ALAM KHAN: I
do not give the floor to him.

SHRI HAREKRUSHNA MALLICK: I
am only making a suggestion. Will the
Government consider the question of
denying the five-star perquisites to
Government officials and private sector
executives... {Interruptions).

SHRI KHURSHED ALAM KHAN: I
agree with Mr. Prasad that there should
be some control on the tariff fixation of the
'hotels. This is receiving our attention
and as soo as the 15 percenttax was
abolished, we have taken some steps. [
can assure my hon. friend that every hing
possible will be done to ensure that no
unreasonable tariff will be fixed. But one
thing must be taken into consideration
namely, the cost of providing services In
hotels is very high these days.
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Now I come to my friend, Mr. [
Mathur. He has also gone. What am : 1
to do? He is repeating the same thing year

after year. I think he could have as well
said that his speech made last year should
be taken as read, because what he said
today is the same thing. I will tell him
through ~ou that there is no interference by
the Ministry or attempt by the Ministry to
destroy the autonomy of the corporations.
But I would like to make it very clear that
the  Ministry  cannot  abdicate it
responsibility  altogether. But there is no
interference so far as  day-to-day

administration or running of these
corporations is concerned. As far as
appointments or selections are concerned,

I do not think that at any stage the
Ministry or the Minister interferes. These
are entirely left to the Corporations and the
policy decisions are taken hy the Board or
the executive. Wherever we feel that it is
necessary for the Ministry to advise the
Corporation, that we do. ~ Therefore, We
do not shirk our  responsibility and ~ we
do advise accoi'dingly.

I can assure. Sir, on behalf of my senior
colleague that he never interferes in the
appointments and other things and all
allegations miade on this account are
really baseless and, they are made just to
run him down. Normally, Sir, we would
not expect that the honourable Members
would make such allegations against an
honourable Minister who is really doing so
much for tourism and) for civil aviation in
the country.

One thing I would like to say here and it
is that our officers in the Ministry as well
as those in these Corporations go to attend
the various conferences and international
meets and whenever they have gone, they
have always made very valuable
contributions and their contribution is
available in the documentation of these
conferences. So, these allegations that
these officers go without any expertise or
without any experience are baseless
because these
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documents themselves are the proof.-
Their contribution is really very valuable
and if any Member, who feels that he
should know the details about it, he can
go through them and can find that our
officers in the Ministry as well as in these
Corporations have made really very
valuable contributions and they have been
making valuable contributions and,
therefore, we feel that they must attend
these conferences because their presence
hi these conferences is very necessary and
very essential for these organisations.

1 Now, a number of things were said about

the divisional head of the Publication
Division in tSie ITDC, that is, about Miss
Anis Jung. She has been a journalist all
her life and she was appointed in the
ITDC recently and 1 would like to
mention here one thing and it is that
w”ien she was writing so many articles in
favour of thfe Janata Party leaders during
their time, nobody at that time criticised
her and nobody said anything about her.
But now she has been selected and this
shows our large-heartedness that we do
not take into consideration such petty
matters and we go only by the merit of
the person concerned and no special
favour Sias been shown to her. She has
been taken on a regular basis. Of course,
if some do not like any particular folder,
we would certainly look into that and if a
particular folder is not flesirable, we
would certainly amend it.

Now, about the Janata Yatra Niwas
Hotels, about the Janata-type hotel which
is under construction in New Delhi, I
would say that it is the first of its kind and
certainly, it will be in operation and it will
be in action by about September or
October this year and we hope that we
would be able to wa*ch Wie working
results of this hotel and after watching the
working results of this hotel, it would be
possible to enlarge the scope of such
hotels in the country. But, without
watching the results and
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without watching the experience 01 this
hotel, it will not be possible to jump to
some conclusion and provide more such
hotelg without going into the detaUs. The
tariff of this hotel, as it stands at present,
ig like this: It will be only Rs. 15 per
head for single-bed occupation and Rs.
30 for double-bed occupation and Rs. 80
for a four-bed room.

About the travel circuits, Sir, Mr. Mathur
had said that these are the old ravel
circuits. T do not know whether Mr.
Mathur knows that of the 441 places of
tourist attracticfti which are included in
these circuits, there are 61 circuits and
much thinking and much planning have
gone into it, into finalising these circuits
and these circuits have been finalised in
consultation with the respective State
Governments and, therefore, I do not
think that these circuits will be treated, as
if they have been planned or programmed
in a 'haphazard manner which, Mr.
Mathur will say, is the usual way. About
6 P.M. Mr. J. P. Sharma, I want to say that
this case was for review and naturally as
a result of the review of his case, we
found that it was necessary that some
justice should be done with him and we
have done only justice, and nothing more.

Lastly, I would like to say something
about my friend Dr. Ra® Zakaria's
suggestion about Ellora and Ajanta. I
assure him that we give the same respect
and same honour to Ellora and Ajanta as
to the Taj, because both these are the rich
cultural heritage.

DR. RAFIQ ZAKARIA: 1 want
money, not your respect. (Interrup-tions)

SHRI KHURSHED ALAM KHAN: I
am surprised, Sir. When he was the
Minister for Tourism for a number of
years in his State and he has done so
muc™n for Ellora and Ajanta that We
need not do anything at present.
(Jwterriipttons) I can assure him that we
are so conscious of thii? fact. At
Aurangabad he has provided...
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DR. RAFIQ ZAKARIA: Goto
Aurangabad and see for yourself.
{Interruptions)

SHRI iOiURSHED ALAM KHAN: In
Aurangabad, we have established a hotel,
as being the base for visit to Ellora and
Ajanta. And in spite of the fact that this
hotel is not doing well, we are still
keeping it and running it, because we feel
that our honourable friend, is so much
interested.

DR. RAFIQ ZAKARIA: You are not
doing well because there are two 5-Star
hotels which are giving much better
service than your ITDC.

SHRI KHURSHED ALAM KHAN: I
am sorry. This statement ig based On the
same facts as when Re was working as
Minister of Tourism for so many years in
Maharashtra. (,In-terruptions)

DR. RAFIQ ZAKARIA: Let him come
to Aurangabad. He is a fair minded
person. He will see for himself.

SHRI KHURSHED ALAM KHAN:
Yes, I will come.

DR. RAFIQ ZAKARIA: And tSien let
them decide. (Interrupticm)

SHRI KHURSHED ALAM KHAN:
We are for increasing transport facilities.
We are giving permits and we are
arranging import of 200 cars for tour
operators and travel ag«nts, and these will
be in addition to tlie tinuuh port facilities
which are going to be provided by the
ITDC.

I thank you very much for giving me
this opportunity.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Before we proceed
further and I call the next speaker, I
would appeal to the hon. Members Ko
bear in mind that it is alreafly 0 o'clock.
There are nearly

and Civil Aviation
7 speakers more. Please restrict yourself

within the time. Now my hand will go
more often to the bell.

SHRI V. GOPALSAMY: Restriction
was not imposed on the previous
speakers. Only thg last speakers are the
casualty. (Interruption.s')

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Shri Satyanara-
yan Reddy.
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7T gand wE F faw Wi f smom
ﬁ'if ';Iillqﬁl:‘. (,;q‘[‘lln Q’TT qi-,a"‘.'
e mar we fres &= & g
R T AT w0
o for =T % oA W oHITEH
o faamr & S99 9% Wi AEEl
fegeas & oY a8t vt 2 o
LR e
FH A FH ITAT BT WE @A
gieg 7« onA fen o 3w fao
Y srg &1 ST dEr Arfadt s g
AT & 77 & W gEar g
*SHRI A. P. JANARDHANAN (Tamil
Nadu): Mr. Vice-Chaii-man, I am quite
happy that Air India has been acclaimed
as on'e of the best services in Civil
Aviation. It may be true that there may
be some deficiencies in its
administration. We would like to draw
the attention of the Minister that he has to
see that there should be safety jn the air
journey; hygienic 'food should be served;
efforts be made to reduce the air fare. I
would also request that tile Members of
Parliament should not he put to

unnecessary harassment in the name of
"Security Check".

I am quite happy that all important
States in India and abraad have been
covered by our air services. It is also to
be appreciated that the air service is
going to be expanded. But I may request
that all the populated cities of Tamil
Nadu should also be covered by the
service where the servicg has ntot been
provided so far. I should feel obli,ged if
thg Government pavg its maximum
attention on this point.

I  request that Civil Aviation
Department should be separated from the
Ministry of Civil Aviation and Tourism
an” it should have a 'separate Ministry
with full-fledged status of the rank of
Cabinet Minister. It id trus that the
Department of Tourism attracts
foreign

#English translation of the original
speech delivered in Tamil.
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exchange. The foreign tourists who come
to this country “0 not come here to
merely stay in five star hotels but to get
acquainted with our culture. We will
have to see that the guideg for foreign'
tourists should be familiar with the
civilization and culture of the respective
regions. The guides should know the
regional language and should be familiar
with the culture and thg art of the region.
I regret to point out that the foreign
tourists are taken round only in some
important States of Northern India like
Delhi, Bombay, Agra and Calcutta and
they are not taken to the important
centres of Tamil Nadu. The Hon'-ble
Member from Maharashtra has just now
stated that caves of Ajanta and Ellora in
Maharashtra are worth seeing places
from picnic point of view. Similarly We
have got in Tamil Nadu the caves Of
Sithanavasal and which surpass other
caves in comparison. in these caves the
ancient culture is found depicted very
well. Almost all the foreigneiB who visit
Tamil Nadu wonder at the architecture of
our temples. There are many spots in
Tamil Nadu known for real art and
sculpture. They are the cultural power
houses of Tamil Nadu. We will have to
see that the foreign tourists are taken to
all the important cultural centres in
Tamil Nadu.

At the same time I am to point out that
India is a sub-continent where there are
many people living below poverty line.
Hence We will have to see that Indian
tourists are also encouraged in visiting
the culture centre throughout India. For
this purpose the Government has to
arrangg for simple boarding and “odgin'g
houses 0i which daily rent should not
exceed R”. 20/-. We should give priority
to Indian tourists. So far as Tamil Nadu is
concerned I have to point out that there is
Mudumalai sanctury full of birds and
animals. There is a water fall in
Courtcilam. There are many writers iW
Tamil Nadu who encourage Indian
tourism. Mr. Manian used to write in the
famoug Tamil weekly "Anandavi-

katan"  about many important
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cultural centres. Similarly Kalaignar
Kamunanidhi has written about his
experiences when he was abroad. Mr.
Bhagirathan has written on his journey to
Northern India. Mr. Bharanidharan has
also written on the important temples
after visiting them himself. So, there is
no dearth of Tamil writers to encourage
Indian tourism. We have given many
Master PJans to tihe Central Government.
Our noble Chief Minister, M.G.R. has
directed and acted himself in a film
"Young-man around the world". In this
way he has helped the common Tamilian
to ,get acquainted with tourist centres in
Tokyo, Bangkok, Singapure etc. similarly
our energetic Information Minister Mr.
R. M. Veerappan has “forwarded to the
Central Government through our special
representative many Master Plang of
Tamil Nadu in New Delhi. One Hon'ble
Member has pomted out that the Tamil
Nadu Government was not co-operating
with the Deptt. of Tourism I strongly
refute it. We have given many plans. We
had given very clear statistics but the
authorities here do not consider them
serioualy.

We are informed that Hon'ble Minister
Shri A. P. Sharma is visiting Tamil Nadu.
We welcome him wholeheartedly. We
hope he would accord necessary sanction
to our Master Plans on Rameshwaram,
Mamallapuram and Kanayakumari. I
request that the Centrg should encourage
Tamil Nadu Government even though it
is ruled by another party. I would also
like to request that therg arg many
important cultural centres. All those
should be discovered and brought to the
notice of the foreign tourists. It would
also bg better i the Members of
Parliament are taken to the foreign
countries to bring our ancient and modern
Ijndian culture to the notice of foreigners.
When the Government is 1°0 keen to
sen” the Parliamentary delegation abroad
to find out whether Hindi language has
been properly used in various missions
abroad, why should not it deputg some
Parliamentary  delega-
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tions to propagate our Indian culture. So
far as Tamil Nadu Legislature is
concerned, we have deputed the
Legislators belonging to various parties to
Europe and the Far-East countries. There
is a proposal to send some more
delegations. Similarly, I request that the
Minister may depute Members of
ParliamA.it to various foreign countries to
attract the foreign tourists and thus earn
foreign exchange.

Thank you.

DR. MALCOLM S. ADISESHIAH
(Tamil Nadu): Mr. Vice-Chau-man, Sir, I
begin with a regret that my friend, silver-
tongued, Shri Khurshed Alam Khan, has
already replied to many Members and
that he would not be replying to some of
the comments which we are making now.

SHRI KHURSHED ALAM KHAN: But
my senior colleague will defini-. tely
answer yovu's.

DK. MALCOLM S. ADISESHLAH: 1
should say, reading through this report,
reflecting on this report, one is impressed
with its importance because, I myself
would be in difficulty presiding over a
Ministry which contains (1) a very
technical and scientific  department,
namely the Department of Metereology;
one semi-sciAitific department, Depart-
ment of Civil Aviation, and non-,
scientific departments like the Depart-
ments of Tourism and Railway Safety.
This important Ministry covering four
essential areas is thus a conglomerate and
therefore for its management, which has
been referred to by the Minister, the
Minister, Mr. Sharma, and the Minister of
State, Shri (Khurshed Alam Khan, they
must bring very special qualities to be able
to manage this mixture of science and
nonscience.

I would join with the feeling that the
Department of Tourism's record for 1981-
82 is a good record, as a preliminary
starting record, though I have a feeling
that it is somewhat slow in its progress and
development. I have a few questions with
regard
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to tourism. First of all, I have a feeling that
the term ‘"cultural tourism" is rather
narrowly defined. Listening to Mr. Alam, I
did not have that feeling. But reading the
Report, what we find in the Report is that
from "cultural tourism" you have . taken
away Svild-life tourism, you have taken
away sport tourism, you have taken away
social tourism, whatever it may be. Then
what is left in "cultural tourism"? I believe,
for me and UNESCO, "cultural tourism" is
travelling for enriching oneself, for
enriching a  group, socially and
economically, sports-wise drama, art, music
and all these. Therefore, I think it is rather
important that the term "cultural tourism",
which is central to the Tourism Department,
should be broadly defined, not fragmented
like this, because the programmes of the
Department are dependent upon the
definition.

Secondly, I have a feeling, again
reading through the Report and even
listening to Mr. Alam, that a very heavy
emphasis in toursism is on foreign
tourists. Now we say that tourism is very
important in relation to national inte-
gration. But this is not reflected in the
Report. There is a small paragraph—para
2.61—on domckEilic tourism and what it
says is that all the pilgrim centres—
“Muslim, Hihdu and so on—are being
catered to by a Samiti which has been set
up. Mr. Vice-Chau-man, I must say that
domestic tourism for our vast country,
divided as it is hy such wide-ranging
cultural and linguistic divisions, is
absolutely essential for our growth, which
we call national integration. I have a
feeling that you are hot doing enough.
There is too much concentration on
foreign tourists. Here I must say that the
initiator of the debate, Mr. Sibte Razi,
gave Bome figures, and if I am not mis-
taken, I did not hear Mr. Alam properly,
for the last year the number of foreign
permits was 8,5 lakhf. I must say this is
peanuts for a vast country like ours. After
32 years of Independence, you know, if
you go
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to Europe, Greece a\id Spain and come to
our own area here—"Taiwan, Hong Kong
and Singapore and so on—they have
masses of tourists, so that I think that
tourism in relation to both domestic
toiurists and foreign tourists is stiil at a
very beginning stage. I must say 'that 1
feel somewhat ashamed of our record.
Even the 1985 perspective referred to by
the Minister and contained in the Report
is a very humble one—a little more than a
million and u half that we are planning.
For a country like ours, it is reaUy very
humble. I hope that now Mr. Sharma and
Mr. Alam would really give this a push.
For this they need more money. | agree
that with the kind of limited funds that
they have, one can only have a small
number of domestic and foreign tourists.
Finally, on tourism I have one or two
small questions on the economic side but
I don't think the Minister will have a
chance to look up the details and answer
me. [ find that paragraph 3.7 which gives
the balance sheet show that the net profit
after tax has fallen very sharply in 1981-
82 compared to 1980-81 and this may be
because of the large provisions that have
been made. My question to the Minister
is, why has such a large tax provision
been made, because I head some
companies and there is depends on the
amount that you distribute as dividend,
the amount you use for depreciation and
reserves in order to keep your tax down.
Why was such a heavy provision of tax
made in 1981-82 which brings our net
profit down? Secondly, I find that the
total disposable profit has declined from
1980-81 to 1981-82. Why such a big
decline and why is there such a great
difference in the transfer to general
reserves between the two years? I put this
question on record: I do not know
whether the Minister will have the time to
answer this.

I turn next to Civil Aviation and there I
find that this is a very important
department of wide-ranging functions
running from maintenance of domestic
airports to all aspects
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of air safety. I Thappen to be
one of those unfortunate persons
still going abroad for very short lime
six or seven times because I have
£ot various commitments as Chair
man or member of some institutions
and I must tell you about the
contrast betv/een  our p.irports
in Bombay and Delhi and the airports in
other countries, even the Gulf
countries"—leave  alone  Singapore,
Singapore airport today is the number
one airport in the world followed by the
new airport in Paris where Air France
has built a special airport. But I am not
thinking of those very high standards.
Our airports in Delhi and, even today, in
Bombay, inspite of the bifurcation in
domestic and international services...

THE VICE-CHAIRMAN (SHRI R.
EAMAKRISHNAN): Have you seen
Taiwan?

DR MALCOLM S. ADISESHIAH:

I have not seen. Is it better than
Singapore?

THE VICE-CHAIRMAN (SHRI K.
RAMAKRISHNAN): It is one of the
best.

DR MALCOLM S. ADISESHIAH:
Better than Singapore?

THE VICE-CHAIRMAN (SHRI R.
RAMAKF.ISHNAN): As goo as...

DR MALCOLM S. ADISESHIAH: To
convince may I here ask one question? A
recent paper—I think it v/as the
Economic Times—reported that there are
one thousand posts under the Director-
General of Civil Aviation which are
vacant. That I won't worry about but a
large number of these posts are
connected with air safety. Now this is
very serious if this is true. If this is not
true, I hopft at least the Minister wiU set
the record straight because all of us
would be nervous to get into the planes it
we know that air safety personnel's posts
are being kept vacant. In this connection
I would like to know whether the
Government has made a decision with
regard to the report of the Tata
Committee ol 1974 which
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recommended to make the Directorate-
General of Civil Aviation a statutory,
autonomous body. Has the Government
made a decision on this? Because I think
that many other things that are being said
today may be related to this question.

Now, Mr. Chairman may I say to you,
thirdly, that the Indian Airlines service,
partly not due to their fault, because I
think when you were here you said that
Indian Airlines is traffic-oriented and not
passenger-oriented ...

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I said ileet-
oriented.

DR. MALCOLM S. ADISESHIAH:
Sir, through you I would tell Uie Minister
that the Indian Airlines is the worst
national airline that [ have seen
anywhere. Time and again I go out and
last fortnight I was on a short visit for
various meetings st Vienna, Paris,
London and Geneva. I finished my work
there one day earlier than planned, and
they were willing to make changes in my
schedule to bring me bade to India one
day earlier. But I refused because 1 knew
that wh.en I come to Bambay, I will be
put on the waiting list and I be asked to
stand there. I have seen this happening. 1
stayed on in Geneva wasting my time for
twenty-four hours doing nothing because
of ova domestic airline.

Now, on the financial side, may I say
to the Minister that I am impressed with
the capital, reserves and loans position of
the International Airports Authority, as
set forth in paragraph 5.2.4? This is very
~ood. With a good financial position like
this, I do not understand the hesitation on
the part of the International Airport
Authority and the Ministry to go forward
with some essential developments of
airports as in Calicut and other places for
which x-ari-ous suggestions have been
made. When your capital and reserves
and loan position is excellent, why are
you not going forward with them?
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Another question which I hava—1 do
not expect an answer—is about the
losses that the Air India have suffered,
the losses made in 1979-80 are
continvung in 1980-81.

Thirdly, briefly, on the Department of
Meteorology 1 shall compress my questions
because I have many. This is a very
important Department and Mr. Sharma is
concerned with it. There is something like
the Council for Meteorology, Atmospheric
Sciences which supervises the activities. The
Chairman is the Secretary. He is not a
scientist. I would never allow a non-scientist
to chair a highly technical Department like
this one; but that is a tradition in India. In
UNESCO We never allow it. How many
scientists are on the Committee? The only
reference is to three scientists serving on it-
This Council, T take it, really controls the
Institute of Tropical Meteorology, Institute
of Geomagnetism and the Indian Institute of
Geophysics. The second question which I
have is that in paragraph 9.2.1 of the report
and in paragraph 2.2.8 in the perform- .
ance, there is a section on INSAT. I think
you are giving this information because you
were active in it, but you are not responsible
for it. The presentation there is somewhat
confusing.

Mr. Vice-chairman, may I end by
saying that railway safety has gone
through a long history? It has nothing to
do with civil aviation or tourism.
Because the gentleman wanted In ensure
the independence of railway safety from
the Railway Board they put it on the head
of this Minister. Now I hope the time will
come when we can really have a system
which will ensure railway safety Today
railway safety is not being assured either
by the Railway Board or by the Railway
Safety Commission which is under the
Minister. This is an urgent matter where [
think Vv-e should not allow the status
quo to continue.

Thank you.

SHRI SHRIDHAR  WASUDEO
DHABE: Mr. Vice-Chairman Sir, as
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regards the Tourism and Civil Aviation
Report I would like to submit that the
policy of tourism which has been reflected
in the Report as my learned predecessor
has said does not reflect that the
policy is for the masses or the people of
India. Sir, take, for example, the Asian
Games. In Delhi, 1800 rooms are being
constructed for foreign tourists. I do not
know whether the Ministry had made any
assessment as to how many people will
come to Delhi for the Asian Games.
Students are being given holidays in
November, not only here in Delhi but also
at other places so that they can come here.
And at least in my estimate about a lakh of
people from within India itself will
come; and so far as the foreign
tourists who are coming here, it has been
said that we are spending Us. 50 crores
to Rs. 60 crores for the construction of
the hotels. But there is the hotel, Yatri
Niwas for common people. The cost of this
has been said by the Minister to be the
small amount, Rs. 50 lakhs. I find from the
Report that tented accommodation was
made  for the Kumbh Mela in Ujjain. I
would suggest to the Minister to take it
seriously, that for the domestic  tourists
who are coming here certain arrangements
should be made and planned from now.
Otherwise, where will they put up? Our
people will not be able to see the Asian
Games. They will have no place to stay
in Delhi. It is no use only planning for
the stay of the foreigners and  only
planning for foreign exchange. Therefore,
the most important aspect of this Tourism
Department is missing in the whole Re-
port.

Secondly, I find from this Report that
there are 18 regional torn-ism offices
abroad, but so far as the Asian counries are
concerned, I do not find that any attempt is
made to develop tourism with Indonesia,
Malaysia. - The only places covered are
Tokyo, Japan, Philippines, Hong Kong and
Thailand. These are the only places for
which we are making efforts. 1 would
suggest that for the Asian

Tnuri

countries we should make more effort
and open more offices, even smalll
countries they may be. So far as India is
concerned, it is very essential that
Malaysia, Indonesia and other countries
are given a place of pride in our Tourism
Department. They have got the same
culture. They have got people of the
same religion, usually Budhism or
Muslims there, who will like to come to
India.

Another aspect I want to mention about
tourism is that my friencl, Dr. Zakaria,
was saying somethhag agamat the
employees of the ITDC, saying that
there was no discipline and that they were
not working properly. I find that not a
word has been said in the whole Report
about what the position of the staff is. An
eminent trade unionist like the Minister,
has been presiding over this Ministry,
who is also closely connected with
railway workers movement. I would only
like him to find out from the Annual
Report  of the Ministry of Railways. Two
or three chapters are given on the railway
staff, their amenities, recreation, housing,
how many strikes have taken place, how
many people are appointed. I do not find a
single word in this whole Report
about what the position of statting is, what
the cost per employee is, whether there is
increase in employment in the Airlines.
Therfore, I wbuld suggest to the
Minister that on the lines of the Annual
Report of the Railway Ministry, the
Chapter on the Indian Airlines—it is
there on pags 25—should give
position about the employment level,
then representation of the weaker sections,
the wage bill the principle of filling
up of vacancies, bonus, training, also
recreation of the weaker sections, the
wage know that the Indian Airlines
have got very eminent, good
sportsmen. They have made a mark in the
Indian sports. Nothing, not a single
word, has been said about this.
Therefore, tlris aspect is very important.
I do not find a mention of these from the
Chapters on the Air India a., page 21 and
the Indian Airlines at page 25.
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the Minister is a champion of the workers'
participation in, management, I find from
the Report at page 25 that on the Board of
Directors of the Indian Airlines there arc
two industrialists, Rai Oberoi and Mr.
Haksar, non-official (industrialists). But not
a single workers' repreoen-tative or any
representative from the staff has been given
representation on the Board of Indian
Airlines. Similarly I find from the Board of
Directors of Air-India that there is no re-
presentation far the workers or staff. And
there is the third airline whicl. has now
been started, the Vayudoot Private Limited.
I do not understand the meaning of "Private
Limited" Does it mean it i* n prlv.ite
company Or any shares in it have been
given to private industrialists? But the
wording used on page 28 of this report
indicates that Vayudoot is a * private
limited company. I would like the Minister
to tell us as to why this designation "Private
Limited" has been given, whether any
shares are open to private companies,
whether industrialists can become partners
in this. If that is so, then I oppose this idea.
It should be a public limited company
entirely owned by the Government. In this
connection I have a suggestion to make.
The Vasrudoot centre"! have been given in
the appendix aniJ only Nanded has been
included from Maharashtra. There are four
or five places from Bihar and other States.
This Vayudoot is a very essential service
and I suggest that Kolhapur and Akola from
Maharashtra should be included in this
service.

In this connection, I would like to
know what are the steps being taken for
the profitability of Indian Airlines. I find
that the scheme of the Department is to
make Airbuses operate everywhere and
to eliminate the Boeing 'service and also
similar other services. Airbus operations
are only 70 per cent as of February,
1982. That is the reply given today to my
question No. 184. And there ia no plan to
extend the runways and tor

[ RAJYA SABHA ]

of the Ministry of 332
and Civil Aviation

providing landing facilities for Airbuses.
Coming from Nagpur I know that when
the Boeing service goes, we will be
without a service as there is no landing
facility for Airbuses. Planning must be
made from now on for Airbuses to land.
The necessary arrangements must be made
go that those runways oould be extended
and utilised. The Minister of State was
speaking just now. There is not a single
tbree-'star hotel in Nagpur. When the
passengers going " to Hyderaba®j werg
stranded at Nagpur because of some leak,
there waa n*" aiTangement for them as
there is no three-star or five-star hotel in
Nagpur. So immediate steps should be
taken) in this regard. Even for Wardha
where Vinobg Bhave live's, a place which
is visited by many people and even by our
Prime Minister, no planning has been
made by the Central Government go far as
this arraugement is concerned.

Sir” in this connection I would like to
gay that for long there has been a
proposal for an Air Academy for training
pilots and othf;r staff. I do not know
whether the Air Academy proposal has
been dropped. Now when Wg are
expanding on such a large scale, thia Air
Academy proposal should be revived
and training facilities must bg made
available for training more pilots and
other technical staff which will be useful
for us.

One more thing that I would like to
mention ia that there are many complaint
by the ITDC staff that there are no
housin;g facilities for them. If they have to
stay in small and remote places, it is
essential that housing facilities should be
made available to them. La'stly, before you
ring the bell again, J would like to say that
the passengers, as my learned friend has
rightly said, are not c.ired for. In the plane
even vegetaiian meals arg not supplied.
Non-vegetarian food is the order of the
day. They will say only non-vegetarian
food is available and if you ask for
vegetarian food, they will take away the
non-ve;getarian iishes and ask you to
take what-
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ever ig left. When you are serving lood to of Indian Airlines becomes normal
passengers of whom 70 to 75 per cent are and proper and efficient.
vegetarian*®, there should be arrangement for

vegetarian food in the Airline. Lastly” the entirg report is scrappy so

Then, there is no literature available 'fOr faf @ the welfare of the staff is
reading' on the flight. We have to read stale concerned. The welfare of the staff does
newspapers. Even the Illustrated Week” or ot find a place anywhere in the entire
Dharma Yug, which are two important maga- report. I request the Minister to look into

zines, are not available to the passengers. this aspect also.
Though passengers fares have gone up and
arg going up every three months, no proper
reading material is available. These passenger
amenities Org very essential for improving
the imags of the Airline. Last time also I
suggested this, that some sort Of a committee
should be constituted | as in the Railways—
the Railway Users' committee or Passengers'
Committee—where Members of Parliament
may also be associated. There should be
regional committees where regional problems
could also be discussed and suggestions
made. The Minister of Civil Aviation is
himself an energetic and well-experienced
trade-unionist, who has the interests of the
people at heart. If he accepts the suggestion,
this committee cap. be formed at different
places which will try to solve the problems of
the passenger. If passengers' interests are not
taken care of, and if passengers are not
provided with the minimum amenities, if
proper passenger amenities are not created,
then the entire Airline will get a bad name
and will not be able to survive.

Lastly, the post of Chairman of the Airline
is vacant. I am surprised
why the post of Chairman is not filled
so far. What are the reasons? There was a
comment on this matter in, the press that
when thg post of chairman is  vacant,
then  the whole Boar(3 ceases to exist, I
would, therefore, like to know from the
Minister what the legal position in this
respect is. If Chairman's post is vacant,
does the entire Board cease to function?

Can' it not function without the
Chairman even tempo- rarily? Ifnot I
would like the Mi- nister to take'
immediate  adminis- I trative steps so

that the functioning'
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THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Now, Mr. Gopal-
samy.

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir, at last I got the oppor-
tunity and I am so grateful to you But I
would like to empha”isa one
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point. If the Members who have
given their names in writing for rais
ing a discussion on thg working of the
Ministry of Tourism & Civil .Aviation
had been called as per the list, that
would have been proper. There is
no need to send our request in ad
vance. So, I think it is not proper.
I would like to request the honour-
.able Vice-Chairman to  convey  our
feelings  because tomorrow also we
have given our names and definitely
I am not going to speak. = Why should
we send our requests in advance?
Anyhow, Sir, now I come to the dis-
--ussion.

SHRI SHRIDHAR WASUDEO
DHABE: Those whose names are there
are not given preference.

SHRI V. GOPALSAMY: Man, from
antiquity, has been an inveterate traveller.
Of course, the motivation has changed.
In the ancient times, the motivation was
pilgrimage, trade and conquest. =~ Now,
the era of tourism "has started.  Also,
tourism plays a vital role in gearing up
the economy of countries. After the
Second World War, Marshal Plan by
the United States was introduced to
revive the economies of the European
countries, and the Marshal Plan provided
tourism as one of its planks.  Sir, I have
read the book by Alwin Toffler. Many of
the Members have also read that book.
The title is "Future Shock". He gives
many thesis about the future of the world.
There is one Herman Kahn. He js also a
futurologist. He is now working in the
Hudson Institute. He presented "The Great
Transition" at the 26th International
Chamber of Commerce Conference in
1979. T quote:

"He said mankind was in the
middle of a 400 year transition, from
the poverty of the past to a potential
future society of affluence and leisure.
According to him the world will move
into a post-indus-tral society and
tourism will be IMrsformed from a
tertiary to what
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I industry. He has also envisaged

\ that in the next fifty years tourism
! volume would double itself every
' 20—25 years and the developing
I countries will be the special benefi
ciaries of this growth..."

Some of the Members who wanted to support
the Government boasted that i this
Go\'ernment has  made spectacular
achievement in the sphere of tourism. Also, it
seems, they quoted some Press reports.
Sir, of course, there is additional income of
Rs. 180 crores. But that is very meagre.
In 1951, 1,7000 tourists arrived. Last year,
the arrival has increased from 8 lakhs to 8
lakhs? 50 thousand; only 50 000 people were
the new arrivals to India. Dr. Malcolm
Adiseshiah rightly stated that  when we
compare our country with other countries,
our country is the second largest populous
country and the seventh largest in the world,
and we are able to draw only 7 lakhs and 50
thousand arrival'?, whereas Singapore gets
27 lakhs, Hong Kong 23 lakhs, Japan 17 lakhs,
Thailand 20 lakhs and even tiny Bahamas is
drawing more than a million visitors. So we
have not made any dent. The scope is vast.
Immense attractions are there in our coimh-y.
The infrastructure is there. The snow-capped
Himalayan peaks can provide a spectacular
feast to the eyes than the Alps of Europe.
The tourists cannot find anything better than
the Ta.i in any other part of the world. When
the tourists come from abroad, they are taken
aback when they see our temples, monuments,
ancient palaces, and so on. In South India, if
the art and architecture  particularly the
temple architecture is projected properly
abroad, definitely more tourists will pour in.
The stone idols in the temples in Tamil Nacia
are unparalleled. They are enchanting to the
eye.s of man, particularly the architecture In

Madurai, Thanjavur, Chidambaram,
Srirangam, Timvannamalai, Krishna-puram
and Tirunakeshvaram, Tirune-veli,

Suchldandkam. Wherever you
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go in Tamil Nadu, the temples and idols,
its archeitecture and sculpture are
marvellous. But we have not projected
this to the world. In the Sixtli Five Year
Plan, there is an outlay of -Rs. 187.4
crores. This outlay is very meagre. |
would fail in my duty if T do not draw the
attention of the hon. Minister towards the
needs of the State of Tamil Nadu. The
Ministers as well as the top brass of offi-
cialdom in Delhi shut their eyes to the
needs of Tamil Nadu. The State of Tamil
Nadu has been totally neglected.

AN HON. MEMBER: On
grounds.

political

SHRI V. GOPALSAMY: T do not
know. There are sO many things and I do
not want to go into all these things. The
infrastructure is there. But what has the
Government of India done fo promote
tourism in Tamil Nadu? They have not
come forward to start an [.T.D.C. hotel in
Madras. Why not? What is the reason?
You say that the State Government has
not come forward. Now, as the State
Government has not come forward to
start a joint venture, that is pending. I do
not know the reason as to why the State
Government has not come forward. But I
will ask one question. Why don't you
yourself start an L[T.D.C. hotel in
Madras? Why not in "Cape Comorin".
When Martin Luthur King visited our
country, he wrote in his autobiography
that the most beautiful place in the whole
of world is Cape Comorin. But you are
not prepared to start an I. T. D. C- hotel
there. Our hon. Minister, Mr. Khurshed
Alam Khan, when he was replying to Mr.
Joseph, said that there is only one
Kovalam in IncPa. I am very sorry to say
that there is a place near Cape Comorin.
five kilometre-* away from Cape Como-
rin. The Minister must visit that place.
The name of that place is Vatta Kottai,
There is a fort which was built by King
Martanda Verma some centuries back. If
you go and see the place, you will find
that it is

[ RAJYA SABHA ]

of the Ministry of 342
Tourism and Civil Aviation

exactly like Kovalam. There is the same
sea shore full of coconut trees. You
could set up an LT.D.C. hotel. The
people need not Fpend their time and
money to go to Cape Comorin from
Kovalam in order to see the sunrise and
sunset.

DR. HAREKRUSHNA MALLICK:
Discovery of South India.

SHRI V. GOPALSAMY: The Dis-
covery of India was written by Pt.
Jawaharlal Nehru. 1 think we have to
write a book about the Discovery of
South India and Tamil Nadu. Those who
sit in Delhi never care for our interests.

DR. HAREKRUSHNA MALLICK: I
fully support it.

SHRI V. GOPALSAMY: I do not
know what you are supporting. (7t!-
terrup”ions) When Dr. Karan Singh was
holdingT;he portfolio of Tourism, he
proposed to start a Sound and Light
programme at MaKabalipuram. Maha-
balipuram or Mamallapuram, everybody
knows it. The stone chariots of the
Pandavas is enchanting to the eyes. Mr.
Karan Singh proposed to start and sound
and light programme at Mahabalipuram.
That was dropped and it had gone to
somewhere else. Everybody lias got this
love and affection for his birthplace. Of
course, our Minister is also no exception
to that. He lias also sanctioned one
tourist lodge to Buxar his birth-place in
his State. I really t-rel-come it.

SHRI A. P. SHARMA: You ask Mr.
Suraj Prasad.

SHRI V GOPALSAMY: Why nol in
Tamil fedu? Why not in Ooty? Then we
have got forest lodges "' our country.
There is a forest lodge in Seshangir in
Gujarat in Gir forests to provide an
opportunity to see the movement of lions.
Likewise, in Madhya Pradesh, at Kanha
one forest lodge is there to provide an
oppor-..tunity to see the tigers. There is
one
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in Bihar State at Betla which is also meant
for seeing tlie tigers. And in Assam,
there ig one at Kasiranga to see the
movement of rhinoceros. ' But there is no
forest lodge to see I the movement of
elephants. Thousands of elephants are
moving in Maudmanai but there is no
forest lodge. This is not a matter to laugh
at. We really feel sorry that our State is
being neglected. They forget that the State
of Tamil Nadu is also on the map of India.
We  thought some time back that there
should be a separate map of Tamil Nadu and
that we should get separated from this map
of India. I belong to a party which
abrogated the policy of separation.  Now,
We aie not for that. We are for one
country from Cape Comorin to the
Hamaiayas.  But the people  who take
derisions at  D:'hi forget that Tamil Nadu is
also in the map of India. There is no
project for Tamil Nadu. And today I have
seen in the newspapers that the direct flight
facility from Madras to Delhi has now been
done away with. That menas, that flight
has to go via Nagpur. Itis because we
are not in a position i0 pull the  wires.
You start a direct flight from Nagpur to
Delhi. We have no objection.

Sir, as far as tourism is cctocemed,
there is a vast scope to promote tourism in
Tamil Nadu. But the State of Tamil Nadu
has been neglected by the Government of
India as far as civil aviation is concerned.
The hon. Minister was very kind enough
to give an assurance on the floor of this
House and also in the Consultative
Committee meriting that Tuticorin will be
air-linked. When the hon. Minister visited
Tuticorin, he promised the press reporters
that before the end of 1981 Tuticorin
would be air-linked. There is a major port
in Tuticorin. Salt industry is there.
Fertilizer industry is there. There is a
proverb in Tomil that be ever grateful to

those who feed you with salt. I
emphasised this very  proverb in the
Consultative
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Committee meeting, and the lion.
Minister intervened to say, "Doa't get
upset. Weai-e providing air facility
to Tuticorin." He gave an assurance that
before the end of 1981, tlie runway would
be constructed. And at that time I again put
a  question whether this assurance would
be like the same asEoa-ance he gave to the
press reporters in Tuticorin, He said, "No,
no. Not like that." But, Sir, now [
understand that because of iinancial
restraints they are not in a position to start
the construction work at Tuticorin,  And,
they say, I think the hon. Minister is
prepared to start the construction work if
the  State Government comcg forward. |
Jo not think it is hecessary for the  State
Government to come forward. It  is your
duty to start the construction work at
Tuticorin.

Sir, one hon. Member was referring
about the security check during flight
travels. Members of Parliament are also
subjected to security checks. I do not
object to this procedure. But the same
treatment should be given to all.  There
are some people who are not subjected to
secvurity  check. Of course, in Madras
there is one shipping magnate, who is
ruhning a shipping line in Madras, and he
is a powerful person, Mr. Syed Yusuf, he
is the proprietor of Sheikh Mohammed
Rowat & Co., and when he comes to the
airport, plain-clothesmen or police, either
in uniform or in plain clothes, escort him
when he comeg and there is no security
check. This was raised in the other
House by one Member of Parliament
representing the Congress (I) also but
was denied. But we are seeing this with
our own eyes when he comes over there.
He flies every day and there is no
security check for him. Is he a big man.
After all he is a crook in the town. But,
you see, when Members of  Parliament
are subjected to security checks a man
who is capable of supplying funds for all
political parties for ever so many
reasons, for supplying
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services, he is given a differential treatment. \jinister replies, Mr.  Yadav wants to
Who is responsible for this? Who are the gpeak for two minutes.

officers responsible for this? I draw the
attention of the Mmister to this matter.

SHRI A. P. SHARMA: May I clarify, Sir. at
this point of time that there is no instruction
from the Government to make any
discrimihation between anybody and this is
what my friend is saying? It may be a fact but
so far as the Government is concerned, we are
not aware about it, namely, that anybody, any
particular individual is given any preferential
treatment.

SHRI V. GOPALSAMY: Mr. Viee-
Chairman, Sir, I never made any charge
against the Government. I did not say ithat the
Government has given any instructione. When
something goes wrong, it is the duty of the
Government to find out who is responsible for
this, and also, Sir,...

SHRI SYED SIBTE RAZI: Sir, I rise on a
point of order. As my friend has referred to
the police, does It belong tc the State
Government or is it for the Central
Government...

SHRI V. GOPALSAMY: The police are
deputed to make security arrangements at the
airport. But what about the security checks?
Whose responsibility is this?

THE VICE-CHAIRMAN (SHRI1
RAMAKRISHNAN): The airport authority
controls them.

SHRI V. GOPALSAMY: They are under
the control of the airport authority. Now,
before I conclude my speech, I am very tired
of repeatin,? the request for Tamil Nadu for
the past two years, but so far nothing has been
done, I would request the hon. Minister to
please take interest and sanction the airport
for Tuticorin. Thank you, Sir.

THE VICE-CHAIRMAN (SHRI
RAMAKRISHNAN): Now, before the

R.

SHRI HARS"KRUSHNA MAIAICK:

Sir, kindly give mo two minutei.
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SHRI HAREKRUSHNA MALLICK: I am
thankful to hon. Chair for giving mc the
opportimity. I rise to speak as a last speaker.

Not only the economy of our country but the
prestige of our country also largely depends on
the performance of this Ministry of Tourism and
Civil Aviation. My first suggestion is to
bifurcate this Ministry into two parts.
Department of Tourism should be separate from
Civil Aviation and should be responsible for the
places of tourism, archaelogy and culture an
should work with such other Ministries like
Railways, Shipping & Transport, or even 1&B
to see how best it can perform not only for the
foreign touri&ts but also for Indian tourists. Sir,
fairs and festivals have to be very very carefully
organised in this country not - only for the sake
of improvement of economy of the country and
for the convenience of the people but also we
should see that epidemics resulting therefrom
arc controlled.

To improve tourism we should have proper
guest houses attached to our embassies abroad
foi- the convenience of the Indian tourists to
those places. This point can be taken up by the
Department of Tourism with the Ministry of
External Affairs.

Then on the side of Civil Aviation, we
should see what machinery is available to
them to look after their aircrafts both in India
and abroad, and also the machinery available
for customs clarance with respect to tourists, li
has been a problem for the foreign tourists and
also the Indian touriits so for as custom
clearance
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is concenied. It is for us to modulate in a
better way and as I suggested the Cabinet
should think of redistributing the portfolios
of these two departmenls.

One more point is, we are giving loans to
private sector and Government sector for
construction of 5-Star hotels. We should also
see whether we can give loans to people who
can construct their OWN houses and offer
ncconmiodation for tourists in tbeir own
house. We can do so especially in places of
tourist interest. Now when Asiad is being
held, and one hoa Member, Shri Mirdhaji is
also associated with it, we should see how
best we can accommodate the tourists. People
will come here in thousands from all parts.
During the Asiad, the Department of Tourism
should also acquire their owa buses etc. to run
under its command and the officials of this
Ministry should bo there to see that tourists
are not put to any inconvenience.

Last point is regarding our demand for direct
flight to Orissa and Port Blair. There
should be a direct  flight from Delhi to
Bhubaneshwar and Port Blair, and another
flight from Delhi to Trivan-tlrum on the route
of Delhi-Bhopal-Hy-derabad-Bangalore and
Trivandrum to enable people to fly from
one capital city to another. Now, people who
want to go from Bhopal to Hyderabad have
to go via Bombay. That is why, I would sug-
gest that people should be enabled to fly from
one capital city to another direct. Bombay and
Calcutta alone should not be our gateways.
Even places like Bhubanes-war,
Visakhapatnam and Hyderabad should
have international airports so that there will- be
gateways in the east also. These are my
suggestions and I am sure, if these suggestions
are accepted, it will trigger tourism and the
Tonrism Department can be made into a  self-
sufficient department and in this vray, it can
have a separate Budget like the ~ Railways.
They need not depend on the national
exchequer and they can generate ressovir-ces
from abroad as well as in India, from foreign
tourists and from our own touii* sts, domestic
tourists. la this  way. tli« Totirism Department
will be able to earn
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a £00d name and it will also be able to
generate its own resources. (Inter-
ruptions).

SHRI KHURSHED ALAM KHAN: Dis
mantle the whole Ministry?  (Inter-rtiptions).

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN):  Now, let the hon.
Minister be heard in patience.

SHRI A. P. SHARMA: Sir, at the very
outset, I would like to express my gratitude to
the hon. Members who have taken keen
interest in reviewing the working of the
Ministry of Tourism and Civil Aviation.

THE VICE-CHAIRMAN (SHRIR.
RAMAKRISHNAN): andto the Vice-
Chairmaa for sitting patiently.

SHRI A. P. SHARMA: Some of them, no
doubt, have showered appreciations and some
of them have criticised. So far as I am
concerned, I deal with only the comments. As
a matter of fact, at this lioint of time, I am
reminded of a couplet of Shri Tulsi Das, that
one should care more for his critics than for
his friends. Because friends, no doubt, are
friends. Those who appreciate, will appreciate
the good points, but there are critics who
would never like to see the good points. They
would always like to find fault and whatever
they say, should be examined and should be
looked into carefully, so that if there is any
shortcoming, it can be removed, and if there
arc any irrelevant things, the world will take
care of them and we need not worry over
them. Some such points have been made in
this discussion by those who have indulged in
criticism. Here, the debate was on the working
of the Ministry of Tourism and Civil Aviation.
But 1 found that instead of making
suggestions, if at all they wanted to make any,
our critic friends have indulged, in personal
recriminations, which have nothing to do with
the working of the Ministry. As I said, if there
are any facts in that, certainly, we will take
care of them. But I feel, they were not only
irrelevant, but they were also irresponsible
statements. When I said so the other day in
this very House, some of them were offended.
But
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nobody can stop those who are in the habit of
makmg irresponsible statement* because this
is a forum which has provi' ded only one good
thing for all of us, those who are responsible
and those who are irresponsible, that we can
talk anything we like. There is no check and
there is no action. As a matter of fact, if these
very things are said outside the House,
perhaps, there may be some action. But here, it
is a question of freedom of speech and this
freedom of speech can be used and misused
also. At this point of time, I would like to say
that the working of this Ministry has been
mentioned in the Report. And whatever
achievements have been made during the last
two years, by this Ministry, they have, no
doubt, been mentioned there. You will find,
Sir, that there are many public sector
undertakings in this coun-ti'y and under this
Ministry also, there are a few. As a matter of
fact, at this point of time, if I may say so, out
of all public sector undertakings, whatever pro-
fits have been earned, the share of this
Ministry is Rs. 31.50 crores. These profits are
not made for nothing. People have to work for
making profit. If people do not do their work in
the correct way, then they suffer losses. There-
fore, instead of speaking words of en-
couragement, and not appreciation as my
friend Mr. Zakaria, who is not here, said— that
during these two years whatever the Ministry
has done, they have diflnitely done better than
what was done diring Ihe regime of the people
who criticise uS today, as I said the other day,
there are some people who look to every thing
with jaundiced eyes. You cannot help them.
They will never find anything good with us.
Whatever we do, they ~w'ill always say that it
is wrong.

A criticism was made by one of the hon.
Members about the autonomy of the public
sector undertakings. To me it appears that he
was certainly briefed by some of the public
sector executives to speak like that. But he
does not know that as a matter of f* these
public sector undertakings are owned by the
Government of India. Hundered per cent
shareholder is the President of India.
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[Shri A. P- Sharma] Therefore, certainly the
Government, as my colleague, Mr. Khurshed
Alam Khan, has pointed out, cannot abdicate
its functioning so far as giving directions and
looking to the management of these public
sector undertiikings are concerned. We cannot,
because they are owned by the Govermnent.
Some people argued that the directions should
be from the President. I would like to take this
opportunity to point out that the President
works though the Council of Ministers, the
Government, and therefore to talk like this,
like some layman, is not relevant at

an.

A criticism has been made about ap-
pointment of Directors, Deputy Managing
Directors etc. They do not know the
procedure. 1 am sorry to say that in the
morning during Question Hour, one gentleman
talked about recruitment of some officers
mentioning their names completely forgetting
that those officers were not recruited. They
were recruited by the Union Public Service
Commission. They are Government servants
already and they are sent on deputation there.
So they must mark the difference between
"deputation" and "recruitment".

Allegations have also been made about
reinstatement of some officers. My colleague
has pointed out that they should know the
facts. I do not mind if we commit a mistake
and somebody points it out to us. As I said, we
welcome criticism and we will certainly put
right those things; we will correct the
mistakes. But if you see the record of
Parliament, you will find, I am sorry to say
this, that the same question, the same point is
repeated day in and day out. I do not know
how long this will continue. (Interruptions)
Mr. Mallick, you ask a question, I reply to the
question. If you are not satisfied, you again
ask a question. But at least there should be
some limit. You should be satisfied at least
with the facts. I cannot satisfy you because I
cannot say what you want.

SHRI SYED SIBTE RAZI:
satisfy him.

You cannot
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SHRI A. P. SHARMA: But when the facts are
stated, the facts cannot differ. Facts will remain
facts. Therefore, I take this opportunity to say
that we do not mind about tWs criticism
because our performance is on record, is
before the country, is before the nation. Just
now I have pointed out that of the total earning
of the public sector undertakings—We are
running only four or five small and big
imdertakings—our share is Rs. 31.50 cro-res.
This is the performance. You do not appreciate
it, I do not mind that. Whether you appreciate it
or not, I donotmind that. But certainly I
expect that you should recognise the fact. By
your not recognising the fact, the fact will not
change its position. Sir, about tourism my friend
has already spoken at length and I will say only
one point. There is a debate whether it should be
a low budget tourist accommodation
arrangement or a high-price tourism in the
country. I had the opportunity to sec some of the
countries whose economies are mostly
dependent, if not totally, on the income that
they have from tourism and they  encourage
high-price tourists and not low-budget
tourists.

SHRI V. GOPALSAMY: Give an op-
portunity to Members also.

SHIU A. P. SHARMA: My friend, Mr.
Gopalsamy, has many opportunities and I think
in future also he will have them. So, Sir, they
do not at all receive low-budget tourists. But in
our country the position is, no doubt, whatever
we are doing for the foreign tourists, to that ex-
tent we have not been able to do that for our
domestic tourists. But it is not that we  have
ignored the domestic tourists.

I Some of the Members pointed out about
dharmashalas. At many places we are going
to construct not only new dharmashalas but
also we are going to repair those which are
old. (Interruptions)

My friend is prompting me about the
suggestions which hon. Members have made.
Certainly I have noted them down and we will
certainly consider them.
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SHRI SHRIDHAR WASUDEO
DHABE: What about arrangements for

- the domestic people for the Asian Games?

SHRI A. P. SHARMA: My friend, Mr.
Dhabe, knows that the arrangement made for
the Asian Games is not only for the foreign
tourists. As a matter of fact, apart from
increasing the number of hotel rooms, we are
also conducting a census of the private
accommodation— paying guest
accommodation—available in Delhi and that we
are going to have in thousands. Therefore, we
are definitely going to look after our domestic
tourists . also.

Sir, critism has also been made about in-
adequate facilities for air-landing at certain
places. 1 have assured this House by
answering questions that we have not only
taken steps to see that adequate facilities are
available but also they are of the standard of
ICCAS and, therefore, there is no question of
incurring any such thing which may
jeopardize the safety of oiu: air services.

Sir, it has already been mentioned by some
of the hon. Members while speaking on the
working of this Ministry as

- to what steps have been taken to increase
the number of aircraft.
(Interruptions)

SHRI V. GOPALSAMY; When he is
seriously replying, the Deputy Minister of
Parliamentary Affairs is internipting by
passing remarks and comments.

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI KALP NATH RAI):
No, no.

SHRI A. P. SHARMA: This year itself we
are going to have four Boeing 737s and two
Airbuses for our domestic services. That will
certainly increase the number of flights and
we will be able to meet many requirements
and many suggestions made by the hon.
Members on the arrival of these aircraft.

Sir, one very important point has been
made about security checks. It is no doubt
that the security checks are annoying to
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many people but we have taken steps to see
that door-frame metal detectors are provided
in most of the airports. We are also trying to
obtain hand metal detectors so that people
would not in any way feel harassed. But, in
spite of all these arrangements, sometimes we
may have to do physical frisking of some
people. But that is not done in general. It is
done on some information or wherever the
security staff On the spot have some kind of
suspicion and then that method has to be
resorted to. Sir, we are also going to have X-
ray for baggages so that brief cases and other
things are not required to be opened. When
this system is introduced, my friends will find
that there is no difficulty so far as the security
check at the airports 1is concerned.
(Interruptions), you have spoken at the end I
will come to Tamil Nadu.
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Sir, I would like to say a word about INSAT.
The first Indian geostationary satellite has been
launched on the 10th of April, 1982. Mr.
Adiseshiah, I am not a scientist like you, but I
will give you this information. From the eastern
test range of Canaveral, (USA), INSAT is
providing services for meteorology, tele-
communication and television. The Meteorology
Department of the Ministry of Tourism and Civil
Aviation is responsible for the utilisation of
INSAT meteorological components with an
outlay of Rs. 12 crores. It is basically a matter
concerning space. The INSAT ready method can
take cloud pictures of earth once every half an
hour INSAT will have facilities for closely
monitoring the cyclone storms which form over
the Indian seas, pictures of the weather system
can be taken at short intervals so that the I
formation, development and movement of
cyclonic storms can be systematically observed
round the clock.

I do not think I should go into the details
about the working of the Air India
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Aurlines. It has been debated enough and it
has been appreciated and recognised by most
of the hon. Members, barring a few—maybe
one or two— that there has been a definite
improvement in the services, in punctuality
also, but I do not say that there cannot be
some shortfalls here and there. Whenever
«uch things are pointed out, whether it is in
respect of serving the food or in respect of
providing seats, we look into them. I will not
answer name by name. But one of my friends
suggested that when they are making a profit,
there should be aore people employed for the
reservations oecause people have to stand in
queues. I think our friend Mr. K.L.N. Prasad
suggested that more people should be em-
ployed to look after reservation. That is a
suggestion we will definitely keep in view and
we will review the positipn in respect of
reservations at particular sections and see
what improvement can be made there. Air
India's subsidiary, the Hotel Corporation of
India, is also going in for hotel business. You
know that there is the Centaur Hotel in
Bombay. We are constructing a hotel at the
Delhi airport and another at Juhu. Some friend
suggested—of course, he is not here; Mr.
Shiva Chandra Jha perhaps—that we should
also construct hotels outside the coimtry. I am
given to understand that we are considering to
acquire lands in certain countries, one or two
countries—"I  think two countries—and
subject to finance being available with us, we
will be going in for hotel construction there
also.

SHRI HAREKRUSHNA MALLICK: Sir,
in this connection, in Malta we should have
one so that the passengers do not have to face
difficulties. I know the position about the
hotel accommodation there.

SHRI A. P. SHARMA: Mr. Mallick, some
of these works will be done by the HCI and
some by the ITDC.
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SHRI SYED SIBTEY RAZI: This is also
a problem.

SHRI A. P. SHARMA: A lot of thinss have
been said about the Vayudoot. Our friends
should know the history of the introduction of
the Vayudoot seivice. The main history was
that we wanted to provide the air-service to
the North-Eastern region where excepting
roads, there is no other transport available to
them.

SHRI LADLI MOHAN NIGAM: Not even
roads?

SHRI A, P. SHRARMA: Roads are there,
but no good road is there.

SHRI LADLI MOHAN NIGAM: No good
roads anywhere?

SHRI A. P. SHARMA: I agree with you.
Therefore, this service was initially
|intjlodu.ced in the North-Eastern region, and
no doubt we have been ninning in loss. When
we started this service in the North-Eastern
region, at that very time, we made it clear that
we were not going to worry for loss or gain,
that i<, would be treated as a social service for
the people of that area, the North-Eastern
region, who have all the time been suffering
with a sense of neglect. So, Sir, it was a sort
of social service. Now this service is going to
be gradually expanded in the rest of the
country. I do not know. Sir. , .

SHRI SHRIDHAR WASUDEO
DHABE: I have asked, "Why this 'Private
Limited'?"

SHRI A. P. SHARMA; I will give that
explanation. We will eliminate the word
'private’. There is no private shareholdef in
this.
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SHRI A. P. SHARMA: Sir, I will explain
this on some other occasion. For the present
Mr. Nigam should know that we have
introduced this service, and we

started with the North-Eastern region.

SHRI HAREKRUSHNA MALLICK: To
western Orissa also you can extend the
Vayudoot Service.

SHRI A. P. SHARMA: Orissa? You do
not know it is already operating there. That
is the whole trouble. Where is Rourekela?

SHRI HAREKRUSHNA MALLICK:
Koraput and Bolangir, I want.

SHRI A. P. SHARMA- I said that the word
'private’ will be eliminated. There is no
private share-holder so far as the Vayudoot
is concerned. Sir, this Vayudoot service has
been extended. Initially we have decided to
extend it to 24 places in the country, and
gradually as the air-crafts are available, the
pilots are available. We will go step by step.
My friend does not know. He was talking
about Orissa. The Vayudoot is already
operating in Rourkela which is in Orissa. He
does not know it

We have introduced this service to
Ludhiana, we have introduced this service to
Dchradun, we have introduced this service
to Jamshedpur and Mazaflfar-pur in Bihar
through Ranchi and Patna.
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SHRI A. P. SHARMA: They are very
small afrcrafts, 5-seaiteiis and 6-seaters. That
is a suggestion my friend is making. In future
we will see whether it will be possible to
coordinate the State Government aircrafts
with the Vayudoot service provided the State
Government also come with this suggestion.

Sir, in the North-Eastern region we were
running in loss and for obvious reasons. Some
steps have been taken to see that these losses
are eliminated” if not eliminated, minimised.

Sir, then I come to the working of the
International Alports Authority. It is a matter
of satisfaction to us, Sir, that apart from the
Air-India, the Indian Airlines, and the ITDC,
the International Airports Authority is also
going to run in profit, and not only, that we
are doing work in our own country but we
have undertaken work in several other
countries also and we have done good work
there.

Sir, now I would like to come to the points
one by one. First of all, I would like to say a
word about the points made by Mr. Dhabe. [
have already dealt with his point so far as
accommodation for the tourists coming to
Delhi for the Asian Games is concerned. Mr.
Dhabe has also suggested that there should be
more tourist ofBces in the South-east Asian re-
gion. We have already ofl5ces in several
places in the south-east Asian region and we
are going to have offices of the Tourism
Department in more places in the region. He
has asked why only one place has been chosen
in Maharashtra for the Vayudoot service, that
is, Nanded, and why other places like
Kolhapur and Akola have not been selected.
Sir, we have to imderstand at this point of time
that we are first going to take up 24 places that
have been identified. There
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are several other places also identified for
this purpose. Now we are going to take
up in the first phase those places where
the runways are such that planes can land
safely. Then in the second phase we are
going to take up those places where the
runways are not fit or there is no run-
wayl In that second category my friend
Mr. Gopalsamy comes. He has all along
been trying to extract an assurance from
me about Tuticorin and I have tried to
explain to him. . .

SHRI V. GOPALSAMY: You have al-
ready given an assurance.

SHRI A. P. SHARMA: Yes, I am not going
back on that assurance. The only difficulty
is—and I have explained it to him—that
finances are not available for the present to go
to this extent that we should inunediately like
it up. Therefore, 1 have privately made a
suggestion to him and I will also make the
suggestion publicly to the State Government
that they should give us land there in Tuticor-
in free of cost. Then, you see, we can
certainly take it up. I have also told him that if
he wants that in future the price of the land
should be paid to the State Government, we
will do that, but for the present we are noit. in
a position to pay for the land and then start
work.

SHRI V. GOPALSAMY: In many cases
the Central Government has met the cost.

SHRI A. P. SHARMA: He has made a big
row—I am sorry I am usmg the word "row"—
or protest regarding the development of
tourism in Tamil Nadu. My friend should go
through the list of places in Tamil Nadu where
tourism has been developed. We have got
three-star hotels in Madurai—you know that—
and in several other places. He has suggested a
new place. Certainly I assure him that we will
get that place examined. I do not know
whether this place has been included in the
travel circuit because now tourism is going to
be developed on the basis of travel circuits.
We have divided the whole country into 61
travel circuits and 441 travel centres. Now we
will be going round these travel circuits for
development, and I want to assure you that if
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this place is included in the travel circuit that
has been defined, then in consultation with. ...

SHRI V. GOPALSAMY: It in there in the
travel circuit.

SHRI A. P. SHARMA: If it is in the

travel circuit defined or i'jtentified, in
consultation with the State Government of
Tamil Nadu, certainly we will take up this
place also; or I will urge upon him to request
the Tamil Nadu Government to request the
Central Government to include this place also
in the travel circuit and we will certainly do
that.

Sir, one thing 1 want to say at this point of
time and that is, the Government of India has
decided for the first time that development of
tourism in this country will not be the sole
responsibility of the Central Government. It is
going to be a co-ordinated responsibility of
the Central Government, the State Govern-
ment and the private sector. Some of the
friends have objected to the involvement of
the private sector in the development of
tourism.

But I want to declare in this House that
this] is our policy decision and it is not
possible to develop tourism in this country
with the support of the State and the Central
Government to the extent that we want to do
it, because our finances are limited. And we
want that an equal amoiBt of finance as the
Central  Government and the  State
Governments are going to spend for
development of tourism, should come from
the private sector, and then we can have a
coordinated development. ...

SHRI SHRIDHAR WASUDEO
DHABE: What about my suggestion about
staff? Omission of staff in the report?

SHRI A. P. SHARMA: That is a sug-
gestion for action and we will certainly take
care of it in future. I think I have also got a
note that some staff quarters have been made
available to the staff, housing loans are also
given to them. But you know that in no
Department has
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housing accommodation been made available
to all staff working in them, in the De-
partment or Corporation. . .

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Minister, if there
are any points which are not covered, you can
send individual replies to the Members.

SHRI A. P. SHARMA: I will try within a few
minutes to touch upon some of the points that
have been made. There is on© very
important point made by Mr. J. P. Mathur. He
is not present here. He asked as to why
Secretary of the Department or Officers of the
Department are nominated on the various
Boards as members, that is, on Air India,
Indian Airlines or the International Airports
Auth-rity. He is not here and I am not obliged
to answer this point, but only to correct
whatever he said I would like to say that as a
policy decision of the Govenmient these
oflScers have to be on these Boards to see and
guide that the policy decisions of the
Government are followed. It is only for that
purpose that they are there. It isi not for
any other purpose. He said many other
things. He also spoke about the recruitment of
the Deputy Managing Director of Air India. |
am only sorry to say that he is either
absolutely igno-rent or is misinformed. He
does not know that the initiative is taken by
the Corporation. There is a procedure for
appoitment to these posts and this pro-
cedure has been followed—"whether in
Air India or Indian Airlines or in the DGCA.
They are appointed according to the laid
down down procedure. In some cases
appointments to the posts have the approval
of the Cabinet. Appointments Committee.
Some of them are done by the
Corporations “themselves. Therefore the
procedure is being followed. He has not been
able to mention even a single case. He
particularly mentioned about the
appointment of the Deputy Managing
Director of Air India. We are doing that and it
is done absolutely according to the procedure
and there is absolutely nothing wrong in it.
He also mentioned about some posts in the
DGCA falling vacant. Some posts no doubt
are
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stiU vacant, but they are vacant as a result of
the Tata Committee and they are being filled.
There are various types of posts; some of
them have to be filled in on the
recommendation of the Union Public Service
Commission, some of them have to bei filled
in by the Department. I want to assure the
honourable House that within a very short
time we will try to see that the posts are filled
in. Of course, time is taken but time is not
taken to delay. We have to follow certain laid
down procedures. We have to find out
qualified people. Dr. Adiseshaiah made some
point and I want to assure the honourable
Member that because of these people our
safety is not in any way affected.

One other honourable Member made out a
point that the people from Calcutta or the
eastern region, have to come to Delhi for
travelling abroad. This is not correct. We
have our services both east-bound and west-
bound. Apart from that there are several
foreign airlines operating through Calcutta.
These services can be availed as well.

To say that the Government is not offering
Calcutta for the landing of foreign airlines is
not correct. In every negotiation, invariably
we are offering Calcutta. But it is the choice
of the foreign airlines to land there or not. We
cannot force anybody.

One point was made about agreements that are
made between airlines. I have noted down this
point and if I remember correctly, Mr. Mathur
has made out this point. We are making
agreements allowing foreign airlines to operate
here. All such agreements are made between two
airlines. Even if a foreign airline unilaterally
comes here, it could not come here unless and
until we give them permission. Before giving
such permission to the foreign airlines, they have
to n”otiate with our national airline which is Air
India. Only when Air India agrees, the
Government give permission. There is nothing
wrong in that. Before agreeing, Air India
naturally sees to it that their interests are
safeguarded. Only after that, i they agree. We
are also going to some
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countries unilaterally. We are going to
Canada. For the present Canada has not come
here. They will come later on. But we are
going to Canada within the next two or three
months. The final agreement on this is going
to be signed between the two Governments.
Such kind of agreements between airlines is
nothing new.

Lastly, about the GSAs. There have been
Criticisms about this several times in the past
and I have answered these criticisms on such
occasions. Appointment of GSAs is not a new
thing with either Air India or Indian Airlines.
It is done all over the world. First GSAs are
appointed when we open airlines in a
particular country. We try to appoint airlines
themselves. When we fail to do that, we go to
the private sector people. They have to ensure
certain amount of business for us. There is a
procedure for that and they have to give bank
guarantees, etc. There are other formalities.
Then only we appoint GSAs. This is done in
the interest of augmenting our business in that
country. It is not ai new thing so far as our
airlines are concerned. It is a worldwide
practice followed by all the airlines. When my
friend talked about this, he should have either
tried to find out the facts or should
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not have talked about it without knowing the
facts.

I think I have covered most of the points
which the hon. Members have raised. Sitting
here Mr. Gopalsamy has been accusing me
about our indifference or discrimination about
his State. I want to remind him that he has
given up that stand of separating Tamil Nadu
from India and it is a correct decision. I want
to assure, him that if we do anything in this
country, we will always try to treat Tamil
Nadu like any other State in this country.

THE VICE CHAIRMAN (SHRI R.
RAMAKRISHNAN): 1 have an anno-
uncement to make. Before that, I hope the
hon. Minister will take us to the ITDC for a
dinner.

ALLOCATION OF TIME FOR DISPO-
SAL OF GOVERNMENT AND OTHER
BUSINESS

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): 1 have to inform
Members that the Business Advisory
Committee, at its meetmg held today, the
27th  April, 1982, allotted time for
Government Legislative and other busi-ness
as follows:

Time Allotied

1 day ie, om the 28th
April 1glla.

2. Consideration and return of the Appropriation (No. 2) Bill, 1902 as

passedd by the Lok Sabha. a days.
3. Gaasideration and return of the Rllowing Bills, as passed by
the Lok Sibhy =
{a) The Finanee Bill, 1482, ]
|
(L) Tl Castons Tarill (Amendment) Bia), roB2; aud I} 2 days.
¢  Comsideration of a Resolutivn regarding raising of the Yimit of §
the locy of the Assam State Electricity Board. |
5o Gomsideration and pussing of the fallowing Bills, as passed by ic
the Lok Sgbha :-
(a) The Wild Life (Proteetion) Amendment Bill, 1981, B
|
(b) The M.onﬂa slies 3ud Restrictive Trade Practices (Amend- ) 1 day.
ment) Bill, 1g8a. o

(c) The Constitution [Fer*y-Sixth Amendment) Bil), 1g9P2.




